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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
AT PUNE
ORIGINAL APPLICATION NO. 65 OF 2023 (WZ2)

RAKESH PATEL . APPLICANT
Vis

M/s LOXIM INDUSTRIES
AND OTHERS .. RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO.6
(M/s TML INDUSTRIES LIMITED)

MAY IT PLEASE THE HON'BLE TRIBUNAL

1. Atthe outset, the Respondent No.6 in the present proceedings denies
everything that is contrary what is stated therein and/or inconsistent
therewith as if the same is set out in extenso and traversed. The
Respondent No.6 submits that, nothing not expressly admitted
herein ought to be taken as admitted by the Respondent No.6 or be
deemed to have been admitted by the Respondent No.6 for want of
specific traverse. The Respondent No.6 states that for the purpose
of gravity, the Respondent No.6 is not denying each and every
allegation, statement and contention of the Applicant which is ex-

facia contrary to the contention of Respondent No.6 and its stand in
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the present case except to the extent that such allegation, statement
or contention necessitate, cogent, warrant or reply.

The Respondent No.6 submits that the Respondent No.6 is a
Company, registered and incorporated under the provisions of
Indian Companies Act, 1956 and is having its registered office at
Vadodara, Gujarat. The Respondent No.6 is engaged in the business
of manufacturing of chemicals comprising of industrial and
specialty chemicals and intermediates and is having plants at Piludra
(Dist. Bharuch) and Karakhadi (Dist. Vadodara). The Respondent
No.6 has commenced its operations in the year 1993.

The Respondent No.6 is in receipt of the notice in compliance to the
order dated 03.08.2023 passed in the present Original Application.
The Hon’ble Tribunal was pleased to observe the name of the
Respondent No.6 in the Joint Committee Report filed in compliance
to order dated 21.07.2022. The Respondent No.6 submits that, the
Respondent No.6 has the Consolidated Consent and Authorisation
dated 03.11.2020 for Karakhadi plant (GPCB ID 22415), which is
valid and subsisting till 31.12.2024 and Consolidated Consent and
Authorisation dated 20.10.2022 for Piludra plant (GPCB ID 15812),
which is valid and subsisting till 18.07.2027. Copy of the CCA is

annexed hereto and marked as ANNEXURE — R-1. The Respondent
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No.6 also has all necessary permission in place and has been duly
complying with the terms and conditions of the same.

The Respondent No.6 submits that the officials of GPCB visited
Respondent No.6 on 20.09.2022. During the said visit, the Officers
of the GPCB made certain observations. The Respondent No.6 vide
its detailed Reply dated 26.09.2022 has replied to each and every
observation made by the officials of the GPCB and that pursuant to
the submission of the said response, there has been no action
whatsoever against the Respondent No.6. Copy of the said Reply
dated 26.09.2022 as filed by the Respondent No.6 is annexed

herewith and marked as ANNEXURE - R-2.

The Respondent No.6 submits that, the officials of GPCB visited the
Unit of the Respondent No.6 located at Karakhadi on 19.09.2022.
The officials of GPCB had made certain observations during their
visit, which was responded by the present Respondent No.6 vide its
detailed Reply dated 28.09.2022.

The Respondent No.6 submits that, the officials of the GPCB has
visited the plants of the Respondent No.6 and have observed that,
there were certain minor non-compliances, which have been duly
complied with by the Respondent No.6 and thereafter, no action has

been initiated on the part of the GPCB. It is thus, submitted there, is
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no reason made out for impleading the present Respondent as a Party
Respondent in the present proceedings and it be discharged
forthwith,

7. In view of the facts stated herein above, this Hon’ble Tribunal be
pleased to dispose the present Original Application so far as
Respondent No.6 herein, as nothing survives in the present OA and
the allegations made by the Applicant were without any merits and
therefore, the present Applicant needs to be dismissed of pursuant to
the Respondent No.6.

8. Affidavit in Support of this, is filed herewith

PUNE
DATE 30/09/2023

ADVOCATE FOR RESPONDENT NO.6
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
AT PUNE
ORIGIKJAL APPLICATION NO. 65 OF 2023 (WZ)

RAKESH PATEL 7 APPLICANT

M/s LOXIM INDUSTRIES
AND OTHERS ... RESPONDENTS

AFFIDAVIT TO THE REPLY ON BEHALF OF RESPONDENT
- NO.6

MAY IT PLEASE THE HON’BLE COURT:
I, Kismat Patel, Age 53 years, working with M/s TML

INDUSTRIES LIMITED the Respondent No.6 herein above. do hereby

state on solemn affirmation as under:-

OL.  That the Respondent No.6 is filing the reply to the present Original
Application. The facts and circumstances are well set out in the
main body of the Reply. The Respondent No.6 adopts, maintains,
confirms, repeats and reiterate whatever has been stated in the
main body of the reply and for the sake of brevity, convenience
and in order to avoid repetition, craves leave of this Hon"ble

Tribunal to treat the statements, averments and submissions in the

main body of the Reply as part and parcel of this Affidavit as if the
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same are reproduced herei it
eproduced herein ad-seriatim, with a view (o avoid
repetition and for the sake of brevity.
I say that whateve i
y that whatever stated in the Reply and the present Affidavit is
true and correct to tk g
correct to the best of my knowledge, information and
belief and the legal advice, which I believe to be true.

Solemnly affirmed at =q onds- day of September, 2023.

NOTARY

SNEHA HAH
NGTARY, VADODARA
Govl. of Guﬁrat (lNDlA)
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ANNEXURE-R-1

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010

Phone : (079) 23222425

(079) 23232152

Fax : (079) 23232156

Website : www. gRORBIAYD]

In exercise of the power conferred under section-250f the Water (Prevention
and Control of Pollution) Act-1974, under section-21 of the Air (Prevention and
Control of Pollution) Act-1981 and Authorization under rule 6(2) of the Hazardous
And Other Waste (Management And Transboundary Movement) Rules-2016 framed
under the Environment (Protection) Act-1986.This Board is empowered to grant

Aiid whereas Board has received consolidated consent application vide No.
180713 Dated: 18/09/2020 for the consolidated consent and authorization (CC & A-
Renewal) of this Board under the provisions / rules of the aforesaid Acts. Consent &
Authorization is hereby granted as under.

CONSENT AND AUTHORISATION:
(Under the provisions / rules of the aforesaid environmental acts)

To,

M/s. TML Industries Limited (Unit-II)
Plot No.1896-A, 1902, 1903,

= ECPL Road, Vill: Karakhadi,
Tal: Padra, Dist: Vadodara-391450.

1. Consent Order no.: AWH-110131. Date of issue: 03/11/2020.

2. The consent shall be valid up to 31/12/2024 for the use of outlet for the
discharge of treated effluent & air emission and to operate industrial plant for
manutacture of the following items / products:

Sr. No. Product Quantity (MT/Month) ]

| Fexofenadine Derivatives:

1.1 4 (4-(4-(Hydroxydiphenylmethyl) -
1- piperidinyl)-1-oxobutyl)-alpha, 13
alpha-dimethyl benzeneacetic acid
methyl ester(Fex-10)

1.2 Benzeneaceticacid , 4-[1-Hydroxy-4-
[4-(Hydroxydiphenylmethyl)-1-
piperidinyl] butyl] alpha, alpha-
dimethyl (Fex-12)

2 Acid Chlorides

2.1 Valeroyl Chloride

2.2 Octanoyl Chloride

2.3 Neodecanoyl Chloride

2.4 Isononanoyl Chloride

2.5 Iso Butyryl Chloride 396

2.6 Pivaloyl Chloride

2.7 [sophthaloyl Chloride

2.8 Terephthaloyl Chloride

cee D-241CJlean Gujarat Green Gujarat 10f8

ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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3 BY- Product
3.1 Sulfur Dioxide / Ethyl Chloride 238
Total 647

SPECIFIC CONDITIONS:

Applicant shall not carry out any activity which attracts provisions of
Environment Impact Assessment Notification 2006.

Applicant shall obtain prior permission of Ground Water Authority for
withdrawal of ground water/use of bore wells. (if applicable)

Management of Solid Waste generated from industrial activities shall be as
per Solid Waste Management Rules-2016 (solid waste as defined in Rule-
3(46).

As per provision of Rule-18 of Solid Waste Management Rules-2016 all
industrial units using fuel and located within 100 km from the refused derived
fuel (RDF) plant shall made an arrangement to replace at least five percent of
their fuel requirement by refused derived fuel so produced.

CONDITION UNDER THE WATER ACT 1974:

The quantity of the industrial effluent to be generated from the manufacturing
process and other ancillary industrial operations shall be not exceed 38.9
KL/Day.

The quantity the domestic wastewater (sewage) shall not exceed 4.5 KL/Day.
The applicant shall provide adequate effluent treatment system in order to

achieve the quality of the treated effluent as per norms mentioned in column
No.3.

1 2 3

Sr. No. | Parameters VECL Inlet Norms
1. |pH 6.5t0 8.5
2. | Temperature 40° C
3. Colour (pt.co.scale) in units 100 units
4. Suspended Solids 100 mg/1
5 Oil and Grease 10 mg/I
6. | Phenolic Compounds 1 mg/l
7. | Cyanides 0.2 mg/l
8. Fluorides 1.5 mg/l
9. | Sulphides 2 mg/l
10. | Ammonical Nitrogen 50 mg/l
11. | Arsenic 0.2 mg/l
12. | Total Chromium 2.0 mg/l
13. | Hexavelant Chromium 0.1 mg/l
14. | Copper 3 mg/l
15. | Lead 0.1 mg/l
16. | Mercury 0.01 mg/l

GPCB 1D-22415 20f8
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—— GUJARAT POLLUTION CONTROL BOARD
B—— PARYAVARAN BHAVAN
~— N Sector-10-A, Gandhinagar 382 010
ST 1 Phone : (079) 23222425
h \ | /. 4 (079) 23232152
GPCB Fax (079) 23232156
] 7, yvebsite - www.gpch.gov.n
Sr. No. | Parameters VECL Inlet Norms
17. | Nickle 3 mg/l
18. | Zinc 5 mg/l
19. | Cadmium -
20. | BOD (5 days at 20°C) 100mg/1
| 21. [COD 250 mg/l
22. | Chlorides 600 mg/1
23. | Sulphates 1000 mg/1
24. | Total dissolved solids 5000 mg/I
25. | Free Ammonia --
26. | Sodium absorption ratio -~
27. | Insecticides/Pesticides Absent
28. | Bio-assay test 90 % Survival of fish after
96 hours in 100% effluent
e All efforts shall be made to remove color & unpleasant odor as far as
practicable.
44. The final treated effluent conforming to the above standards shall be
ultimately discharged to Effluent Conveyance Channel (ECP) managed by
Vadodara Enviro Channel Ltd. (VECL) and shall ultimately be conveyed to
estuary of river Mahi for final disposal.
4.5. Sewage shall be disposed of through septic tank/soak pit system.
5 CONDITIONS UNDER AIR ACT 1981:
5.1 The following shall be used as fuel in Boiler/TFH/D. G. Set respectively.
Sr. No. | Fuel Quantity
k. Agro waste (Boiler) 8135 kg/day
2 Agro waste (TFH) 1200 kg/day
3 F.O. (TFH) 600 kg/day
4 Diesel (D.G. set) 86.6 lit/hr
5.2 The applicant shall install & operate air pollution control system in order to
achieve norms prescribed herewith.
5.3  The flue gas emission through stack attached to Boiler/TFH/D. G. Set shall
conform to the following standards:
Sr. | Stack Attached | Stack APCM Parameter | Permissible
No. | To Height Limit
1 Boiler (ACL 30 meter | Cyclone .
Plant) separator i;;if‘ate 150 mg/NM®
2 Thermic Fluid | 12 meter | Cyclone SO 100 ppm
Heater (ACL separator N Oz 50 ppm
Plant) .
3 D.G. Set-1010 | As per Acoustic
ares ID2241€C/lean Gujarat Green Gujarat 30f8

ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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5.5

5.6

Sl

5.8

5.9

GPCB ID-22415
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KVA condition | Measures
no.5.10(a)
As per Acoustic

condition | Measures

no.5.10(a) ,

The process gas emission through stack/vent attached to various reactors,

process vessel shall conform to the following standards:

4 D.G. Set-380
KVA

Stack | Stack Attached Stack | APCM IParamcter
No. |[To Height

Permissible
Limit

] Acid Chloride/ 18 Alkali HCL.
Fexo reactor meter | scrubber SO;
plant CL,

20mg/NM?
40mg/NM?
9mg/NM?

2 Emergency 15 Acid absorber | CL,
Hood for CL.2 meter | & alkali
L cylinder scrubber

9mg/NM?

Stack monitoring facilities like port hole, platform/ladder etc., shall be
provided with stacks/vents Chimney in order to facilitate sampling of gases
being emitted into the atmosphere.

The concentration of the following parameters in the ambient air within the
premises of the industry and a distance of 10meters from the source) other
than the stack/vent) shall not exceed the following levels. Applicant shall
comply with the National Ambient Air Quality Standards notified by Central
Pollution Control Board, New Delhi time to time under the provision of the
Environment (Protection) Act-1986.
Parameter Permissible

Limit | Permissible Limit 24

Annual

Hrs. Average

Particulate matter-;o[PM10]

60Microgram /m?

100Microgram /m’

Particulate matter-, s[PM2.5]

40Microgram /m?

60Microgram /m’

Sulphur Dioxide

50Microgram /m?

80Microgram /m’

Nitrogen Dioxide

40Microgram /m’

80Microgram /m’

HCL 200Microgram /m’
Ch 1 s, 100Microgram /m?® |
The applicant shall provide portholes, ladder, platform etc at chimney(s) for
monitoring the air emissions and the same shall be open for inspection to/and
for use of Board’s staff. The chimney(s) vents attached to various sources of
emission shall be designed by numbers such as S-1. S-2, etc. and these shall
be painted/ displayed to facilitate identification.

There shall no any fugitive emission and/or odour pollution due to
manufacturing activities and ancillary operations. Adequate measures shall be
taken thereof.

The Industry shall take adequate measures for control of noise levels from its
own sources within the premises so as to maintain ambient air quality
standards in respect of noise to less than 75 dB(A) during day time and 70

4 of 8
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN
Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425
(079) 23232152
Fax : (079) 23232156
dB(A) during night time. Daytime is reckoned/flbetween!\¢ 4/ B 107, m)

and nighttime is reckoned between 10 p.m. and 6 a.m.

D. G. Set standards:- The flue gas emission through stack attached to D. G.

Set shall conform to the following standards.

a) The minimum height of stack to be provided with each of the generator set
shall be H=h + 0.2 (KVA) "2, where H= Total stack height in meter, h=
height of the building in meters where or by the side of which the
generator set is iastalled.

b) Noise from DG set shall be controlled by providing an acoustic enclosure
or by treating the room acoustically, at the users end.

¢) The acoustic enclosure or acoustic treatment of the room shall be
designed for minimum 25 dB (A) insertion loss or for meeting the ambient
noise standards, whichever is on the higher side ( if the actual ambient
noise is on the higher side. it may not be possible to check the
performance of the acoustic enclosure/ acoustic treatment. Under such
circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, in the night time). The
measurement for insertion loss may be done at different points at 0.5 m
from the acoustic enclosure/room, and the averaged.

d) The D.G. Set shall be provided with proper exhaust muffler with insertion
loss of minimum 25 dB (A).

e) All efforts shall be made to bring down the noise level due to the D.G.Set,
outside the premises, within the ambient noise requirements by proper
sitting and control measures.

f) Installation of a D.G.Set must be strictly in compliance with the
recommendations of the D.G.Set manufacturer.

g) A proper routine and preventive maintenance procedure for the D.G.Set
should be set and foliowed in consultation with the DG Set manufacture
which would help prevent noise levels of the DG Set from deteriorating
with use.

GENERAL CONDITIONS: -

Any change in personnel. equipment or working conditions as mentioned in
the consents form/order should immediately be intimated to this Board.
Applicant shall also comply with the general conditions given in annexure- I.
If the products/process falls in SCHEDULE-I or II of the Environmental Audit
Scheme, as specified in the order dated 13/3/97 of Hon. High Court in MCA
NO0.326/97 in SCA No.770/95, the applicant shall also abide by the said
scheme.

AUTHORIZATION UNDER HAZARDOUS AND OTHER WASTE
(MANAGEMENT AND TRANSBOUNDARY MOVEMENT) RULES-2016
. FORM-2 (See rule 6(2)).
Number of authorization and date of issue: -110131, dated: 03/11/2020.

cec ID224Glean Gujarat Green Gujarat 50f 8
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7.2 Reference of application No. 180713 Dated: 18/09/2020.

7.3 M/s. TML Industries Limited (Unit-II) is hereby granted an authorization
based on the enclosed signed inspection report for generation, collection,
treatment, storage, transport of hazardous wastes on the premises situated at-
Plot No.1896-A, 1902, 1903, ECPL Road, Vill: Karakhadi, Tal: Padra, Dist:
Vadodara-391450.

7.4 Details of Autherization.
| Sr. Category of Authorized Mode of disposal Quantity
No | Hazardous waste as

per the Schedules

1 353 — Schedule-I | Disposal by sending to | 161.33
(Chemical  Sludge | approved TSDF MT/Month
from wastewater
treatment)

2 36.4 — Schedule-1 | Disposal by sending for co- | 15.84
(Distillation processing to cement industries | MT/Month
Residue) or by sending to approved

CHWIF.

3 33.1-Schedule-1 Disposal by selling to 1250
(Discarded authorized recyclers having nos./Month
Containers/bags & | Rule-9 permission.
liners)

+ D-2— Schedule-II Disposal by selling to actual 1252.10
(HCL hydrochloric | users having valid permission MT/Month
acid (28-30% pure) | of GPCB & obtained Rule-9
(by product (from:- | permission.

ACL)

5 B-7— Schedule-II Disposal by selling to actual 170

(Sodium Bisulphite) | users having valid permission | MT/Month
of GPCB & obtained Rule-9
permission.

6 D-2—  Schedule-II | Disposal by selling to actual | 60
(Spent Sulphuric | users having valid permission | MT/Month
Acid) of GPCB & obtained Rule-9

permission.

7.4.1 The Authorization shall be valid for a period of 31/12/2024.
7.4.2 The Authorization is subject to the following general and specific conditions:

1.5

(M&TM) RULES-2016.
7.5.1 The Authorized person shall comply with the provisions of the Environment
(Protection) Act, 1986, and the rules made there under.

GPCB ID-22415

GENERAL CONDITIONS UNDER HAZARDOUS AND OTHER WASTES

60f8
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e GUJARAT POLLUTION CONTROL BOARD
m—— PARYAVARAN BHAVAN
\:;:j Sector-10-A, Gandhinagar 382 01
M Phone (079) 23222425
h\ | /4 (079) 23232152
GPCB Fax : (079) 23232156

7.5.2 The Authorization or its renewal shall be Prédiced for'iépédtion @ the
request of an officer Authorized by the State Pollution Control Board.

7.5.3 The person Authorized shall not rent, lend, sell, transfer or otherwise transport
the hazardous and other wastes except what is permitted through this
authorization.

7.5.4 Any unauthorized change in personnel, equipment or working conditions as
mentioned in the application by the person authorized shall constitute a breach
of his authorization.

7.5.5 The person authorized shall implement Emergency Response Procedure
(ERP) for which this authorization is being granted considering all site
specific possible scenarios such as spillages, leakages, fire etc. and their
possible impacts and also carry out mock drill in this regard at regular interval
of time;

7.5.6  The person authorized shall comply with the provisions outlined in the Central
Pollution Control Board guidelines on “Implementing Liabilities for
Environmental Damages due to Handling and Disposal of Hazardous Waste
and Penalty” '

7.5.7 It is the duty of the authorized person to take prior permission of the State
Pollution Control Board to close down the facility.

7.5.8 The imported hazardous and other wastes shall be fully insured for transit as
well as for any accidental occurrence and its clean-up operation.

7.5.9 The record of consumption and fate of the imported hazardous and other
wastes shall be maintained.

7.5.10 The hazardous and other waste which gets generated during recycling or reuse
or recovery or pre-processing or utilization of imported hazardous or other
wastes shall be treated and disposed of as per specific conditions of
authorization.

7.5.11 The importer or exporter shall bear the cost of import or export and mitigaticn
of damages if any.

7.5.12 An application for the renewal of an authorization shall be made as laid down
under these Rules.

7.5.13 Any other conditions for compliance as per the Guidelines issued by the
Ministry of Environment, Forest and Climate Change or Central Pollution
Control Board from time to time.

7.5.14 Annual return shall be filed by June 30" for the period ensuring 31* March of
the year.

7.6 SPECIFIC CONDITIONS UNDER HAZARDOUS AND OTHER WASTES
(M&TM) RULES-2016.

7.6.1 The authorized actual user of hazardous and other wastes shall maintain
records of hazardous and other wastes purchased in a passbook issued by the
State Pollution Control Board along with the authorization.

7.6.2 Handing over of the hazardous and other wastes to the authorized actual user
shall be only after making the entry into the passbook of the actual user.

GeesD-22141CJlean Gujarat Green Gujarat 70f8
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7.6.3 In case of renewal of authorization, a self-certified compliance report in
respect of effluent, emission standards and the conditions specified in the
authorization for hazardous and other wastes shall be submitted to SPCB.

7.6.4 The occupier of the facility shall comply Standard operating procedure/
guidelines published by MoEF&CC or CPCB or GPCB from time to time.

7.6.5 Unit shall comply provisions of E-Waste Management Rules-2016.

7.6.6 The disposal of Hazardous Waste shall be carried out as per the waste
Management hierarchy.

For and on behalf of
Gujarat Pollution Control Board

0 flce S~
(D.P. Shah)
Environmental Engineer

NO. GPCB/CCA-VRD-183(9)/ID:22415/ 5. 89 §~ :
() _,/:; b ]S) c[clr_J\'-g'j)fP-)?“)?_'T)

Issued to:

M/s. TML Industries Limited (Unit-II)
Plot No.1896-A, 1902, 1903,

ECPL Road, Vill: Karakhadi,

Tal: Padra, Dist: Vadodara-391450.

GPCB 1D-22415 8 of 8
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~— / GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

‘-ﬂ’y GANDHINAGAR - 382010,
G‘pC'B (T) 079-23232152

By R.P.AD.
CONSOLIDATED CONSENT AND AUTHORIZATION
CCANO: AWH -122228
NO: GPCB/BRCH/CCA-189(17}/1D-15812 /() 3 h BRI T IA VI VAR

In exercise of the power conterred under Section-25 of the Water (Provention g

Control of Pollution) Act-1974, under Section-21 of the Air (Prevention and Control oi Pollation)
Act-1981 and Authorization under rule 6(2) of the Hazardous & Other Wastes {(Management

1N
2 AtnlAe

an Pransbeandary Movemant) Rules-20160, [ramed under the T
And whereas Board has received consolidated application dated 22062029 and

mward no. 257197 for the consolidated consent and authorization (CC & A ofthis Board under

the provisions / rules of the aforesaid Acts, Consolidated Consent & Authorization is herebe

aranted as under.

CONSOLIDATED CONSENT AND AUTHORIZATION:

(Under the provisions / rules of the aforesaid Environmental Acts)

To,

M/s. TML Industries Ltd.,

Plot No: 33-P, 34-P, 35,37, 39,

e Post: Piludra,
Tal: Vagra, Dist-Bharuch.

1. Consent Order No.: AWH-122228 date of Issue 20/10/2022.
&, Fhe consent under Water Act-1974 for conveying the industrial effiven: discharae up to
the sea tor inal disposal at NIO designated point by own offluent discharve pipeline of

5000 KLD, The consent under Air Act-1981 & Authorization uader Fnvironment
(Protection) Act, 1986 shall be valid up to 18/07/2027 (o operate mdustrial plant Lo
manutacture following products:

: |

. Sr.No. | Products C Quantity (MT/Month)

1 Avid Chlovide like |

L Valeryl Chioride

12 Octanoyl Chlonde

1.3 Neodecanoyl Chloride |

14 Isononanoyl! Chloride :

15 Iso Butyryl Chloride |

LG Pivaloyl Chloridc

WA Isophthaloy! Chioride

Le - Terphthaloyl Chloride L0
IR Propargyl chloride

B Methoxy acetayl chloride

e Pera nitrobenzoyl chloride

IS 4 Chloro butyryl chloride

(B Meta Nitro Benzoyl Chloride

el N-Butyryl Chloride

Lis 2-Propoxy cthyl Chloride

i b 4-Pentenoy! Chloride ‘

L7 Louroyl Chloride :

Pagelof 8

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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20 Chloro Sulphonic Acid I 1500
3 ' - Glycidyl Chloride ! 1050
4 ‘8-1lydroxy Quinoline ! 100
5 l 3-Chloro Pivaloyl Chloride ‘ 100
b i ~ Safencr 100
Tetal ‘ 38640
SPECIFIC CONDITIONS
a.  Uaitsnail strictly fuitow all LRE daned Az
b Ynit shall not procure any hazardous waste \A/lthum ehltaining Bule -9 peraiicsion

under HOWR-2016 and CTE/CCA of the Board.

Unit shall sell out their hazardous waste to authiorized -nd user wihe . having

authorization with valid CCA and rule 9 permissien to receive this waste. tall shali
make MolJ with such authorized end users ana subriit Mol

d. All the efforts shall be made to send hazardous waste 1o cerient industry for Co-
processing first & there after it shall be disposed through other eptien.

¢. Unit snall follow spent solvent management grideline framea by Board and shall
make MoU with outside distillation umts, if any Also subivit the prescribed forms as
per gurdeline.

CONDITION UNDER THE WATER ACT:
The guantity of total water consumption shali not exceed 632 KLD as per below breai

a) Industrial: 584 KL.D
D) Domestic: 18 KLD
&) Gardening: 10 KLD

The quanticy of total waste water gencration shall not exceed 247 KLD as per below
drea up. '

aj Industrial: 232 KLD

D) ’)uvostw 15 KLD
ed efftuent {232 KLD) shalt conlorm to U fciiow g standards and
canal operatec 1 by ECPL, Vadodera.

Phe gquntity of tree
dige l"’l“”C into }‘,L

. No. | PARAMETERS

(St '
i 1 pil I
| 2 Temperature i
% 3 Colour (pt. co. scale) '

Total Suspended Solids

Toral dissolved Solids

| 5
6 | BOD|3dayat270C] !
7 lcop
ll“;}. | Oiland Grease o

' Phenolic Compounds l
i_fs } ‘f ,\nhm)m(‘an Nitrogen - .
| 12 | (‘*'ondc Ggf?_f_*.}_;_;,ﬁ{ .
113 L 1000 g/l
I ] N2wmpfl
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

GPCB
15 Fluorides 1.5 mg/I
16 Insccticides/Pesticides ~ Absent
W\ lexavalent Chromium 0.1.mg/I
18 Total Chromium 2.0 mg/l
9 Copper 2 mg/l
20 Nickel 3mg/l
21 Zinc 5 mg/l
22 Mercury 0.01 mg/l
23 l.ead 0.1 mg/l
24 Arsenic 2mg/l
25) Cadmium 2mg/l
26 Sclenium 0.05 mg/I
2 Boron 2mg/l
. . 90% survival of fish after
28 Blo assay test 96 hours in 100% cfflucnt

3.4 Domestic sewage shall be disposed of through septic tank/ soak pit system.

3.5 The treated industrial effluent conforming to the above standards shall be discharged
in to CP canal operated by ECPL, Vadodara.

3.6 Unit shall be required to make storage facilities to store the treated effluent for at least
48 hours by providing acid proof brick lined impervious tanks/HDPIS tanks.

3.7 Unit shall implement & follow communication plan so that respected work can be done
in minimum responsc time in case of emergencies.

3.8 Unit shall provide online monitoring system for pll, TOC and other parameters with
recorder & magnetic flow meters for flow measurement of treated wastewater, if
applicable as per CPCB’s norms/guidelines/directives.

S5 Unit shall have only one authorized outlet over the ground with fuil access (rom outside
the premises.

3.10  In casc of shut-down of plant for more than three (3) days for any rcason, member
unit shall intimate to GIDC/ Pipeline Project authority & GPCB well in advance for the
better operation & management of pipeline.

3.11  Unit shall make fixed arrangement for discharge of the cffluent from their Final
collection tanks to the ECP canal. Unit shall not keep any by-pass line or system or loosc
or flexible pipe line for discharge of the effluent into underground drainage network of
Pipeline.

3.12  Magnetic flow meters shall be installed at the inlet & outlet of effluent collection
tanks/E'TP to measure the quantity of effluent discharged into ECP canal.

3.13  Unitshall affix of water meters for the purpose of measuring and recording the quantity
of water consumed at such places as may be required, within 15 days and it shall be
presumed that the quantity indicated by the meter has been consumed by the unit until
the contrary is proved.

3.14 Unit shall provide adequate / safe effluent sampling facility for the effluent being stored
in final collection / discharge tank of E'TP or being discharged into ECP canal.

3.15  Unit shall either stop or curtail its production activities if the effluent is not conforming -
to the standards of 1:CP canal specified by GPCB.

3.16  The authorized representative of KCP canal shall have right of entry at any time for

the purpose of inspection and monitoring the effluent collection facilities/1TP (if
required) of Unit.

Page 3 of 8
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Unit shall have to keep accurate records of quality & quantity of effluent discharged to
KCP canal on day-to-day basis. Separate logbook shall be maintained for recording the
data & shall be made available for inspection as & when asked.

Unit shall keep accurate records of quantity of production of cach product, quantity of
waier consumption, quantity of effluent generated and consumption of clectricity
on day to day basis and required to submit the compiicd record of each month to
GPCB on or before fifth day of the succceding month.

Dispnsal system icr storm water shall be provided separately. bt no circumstances
storm water shall be mixea with the indusorial effluent

feachate trom the hazardous/solid wasce, if any shall  also be  connocted  into a
o through leachate collee
industnal effiuent and final treated effluent shall be discharged to the HEP canall

The Environmental Management Unit/Cell shall be sctup to ensure impienientation on
and maonitoring of environment safeguards and other conditions stipuiated by statatory
authorities. The knvironmental Management Cell / Unit shall dircctlv report te the Chief
Ixceutive of the organization and shall work as a focal point for inlernaiizing
enviconmental issued. These Cells also coordinate the exercise of environmental audit
and preparation of environmental statements

The Environmental audit shall be carryout yearly, if applicable. The envircomeral
statements pertaining to the previous year shall be submitting to this State Boara facest
by 30t Seprember every year.

The Board veserves the right to review and/or revoke the consent and [/ or inake
modifications in the conditions which it seems fit in accordance with provisicns of
Water Act-1974.

CONDITIONS UNDER THE AIR ACT:
‘e following shall be used as fucl:

collection ta on facilities ana shall be treaied alonp with

| 2
i Sr.No. | Name of tue!l ; Quantivy
: i - N ! ca e
1 t Coal/ Lignite 1 20 M1 /day
il ! ¥
P2 LDO ! 3 5t/ day
t } f R
i . o S ) 1
\ 3 - Ligiite/ Ceai/ Agro wasie | 230 M Ay
i . i . ~ - ! .~ i g
| | (Bio fuel) E el

The flue gas emission through stack shall conform to the following standards:

 Stack | Stack attached I Stack APCM | Parameter | Permissible
i No. ; to | Height ‘ j Bt
' 1 - IBCY Boiler A0m | Bag Filter & Cyclone i
§ \ (6TPH) Scparator | |
| | 0il Fired ‘
.2 package type 30 m = ‘ |
| | beiler (1TPH) | j |
S T Cyclone Separator & =, 150 mp/Nm
G Spray Dryer 24 m water/alkali <0 100 prin
| i ! scrubber _ o L ,
; , DG Set-1 I ‘ : B l iy 2l
| (38O KkVA) | ) ‘ ‘
5 DG Set-2 ‘ 15m 3 |
| {1000 kVA) | ,

Page 4 of 8
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GANDHINAGAR - 382010,
(T) 079-23232152

- GUJARAT POLLUTION CONTROL BOARD
S PARYAVARAN BHAVAN, SECTOR 10-A,

4.3

4.4

4.6

4.7

4.8

The Process emission through various stacks/ vent of reactors, process, vessel shall
conform to the following standards:

Stack Stack attached to Stack APCM Parameter | Permissible
No. Height limit
A. Reactor of TCAC
plant
(Replaced with Acid Bubbler +
Chloride/ 8-1lydroxy Falling film HCl 20 mg/Nm?
1 Quinoline/ 3-Chloro 22m absorber + SO, 10 mg/Nm?3
Pivaloyl Chloride/ caustic NOy 25 mg/Nms3
Safener) scrubber
B. Chloro sulphonic
Acid
Reactor of NaTCP e I1€] 20 mg/Nm?
. i . - Falling film . -
% Plant (Replaced with 22 m Cly 9 mg/Nm+
s . . absorber
Glycidyl Chloride)

The concentration of the following parameters in the ambient air within the premises of

the industry shall not exceed the limits specified hercunder:

St N P Permissible Limit ('microgram /M#3]
Annual 24 Hours Average
15 Particulate Matter (PMyg) 60 100
2. Particulate Matter (PMys) 40 60
S Oxides of Sulphur (S04) 50 80
4. Oxides of Nitrogen (NO,) 40 80

Annual arithmetic mean of minimum 104 measurements in a year at a particular
site taken twice a week 24 hourly at uniform intervals.

24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be
complied with 989, of the time in a year. 2% of the time, they may exceed the
limits but not on two consecutive days of monitoring.

Unit shall operate industrial plant / air pollution control cquipment very efficiently and
continuously so that the gascous emission always conforms to the standards specified in
condition no. 4.2, 4.3 & 4.4 above.

The consent to operate the industrial plant shall lapse if at any time the parameters of
the gascous emission are not within the tolerance limits specified as above.

Unit shall provide portholes, ladder, platform ctc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and [or use of Board's staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers
such as §-1, S-2, ctc. and these shall be painted/ displayed to facilitate identification.

Unit shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standards in respect of noise
to less than 75 dB(a) during day time and 70 dB (A) during night time. Daytime is
reckoned in between 6a.m. and10 p.m. and nighttime is reckoned between 10 p.m.and 6
a.m.

All efforts shall be made to control VOC emissions and odor problem, if any.

Clean Gujatat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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GENERAL CONDITIONS: -

In casce of change of ownership/ management the name and address of the new
ownership/ partners/ directors/ proprictor should immediately be intimate to the
Board. Also any change in equipment or working conditions as mentioned in the
consents form/ order should immediately be intimated to this Board.

Adequate plantation shall be carried out all along the periphery of the industrial

premises in such a way that the density of plantation is at lcast 1000 trees per acre of

land and a green belt of 5 meters width is developed.

Unit shall put up at the entrance a board displaying the name of ur:t, particuiars of the
products/ process and the name of proprictor/partners /directors of the unit and the
clectricity consumer number as on the record of DGVCIL.

CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT &
TRANSBOUNDARY MOVEMENT) RULES, 2016

Number of authorization: AWH-122228 date of Issue 16/04/2022.

M/s. TML Industries Ltd, is hereby granted an authorization to operate facility for
'f'olh;wing hazardous wastes on the premises situated at Plot No: 33-P, 34-P, 35, 37,
29, At & Post: Piludra, Tal: Vagra, Dist-Bharuch.

| - 5 o s
Sr. | Name of ' Category Quantity Facility
N, } Waste Number
U . . . Collection, Storage, Transportation and
L | uTPSldge | 353 | 26019 Mr/m | & e
{ ‘ ) , : Disposal at common TSDI.
| . ~ 5 o . .
| Discarded ‘ * Collection, storage, Decontamination/
Z2 | Cewmtamners/ ; 531 3500 Nos/Y | Detoxification, Reuse & Disposal to
(R 3 { . o S
| Bags & Liners | decontamination facility.
! | i . . e :
Collection, storage, Transportation &
- | 5 - - :
3 | Used Oil : Sl LKLY Disposal to registered recycler/re-
|
’ | ) _processor.
I Collection, Storage, Iransportation and
Digtillation ! A e e . | Disposal at approved CHWUHS or pre-
45 o | 5.5 130.91 MY/ M ‘ : . o L
! Resicue i processing or co-processing at Cement |
; ! I'plant.
i |
Dil | Collection, Storage, Transportation and
- . Sch- — " send to authorized actual end-user
5 1 Yydrochloric = 2300.5MT/M . - S, S
| Acid [/B15 having Rule-9 perniission & valid CCA
| after making MOU.
i I > : : = -
! e Collection, Storage, Transportation and
| Sedium i . e .
! ) : T — send to authorized actual end-user |
6 | Bisulphite - 212.9 MT/M . e
; having Rule-9 permission & valid CCA -
3 after making MOU.
1
Collection, Storage, Transportation and
_ | Sulfur Dioxide - send to authorized actual end-user
7 | = 565.6 MT/M . ( o op s
| ; having Rule-9 permission & valid CCA
| J after making MOU/ captive usc.
\ . . Collection, Storage, Transportation and
| Sulphuric . _ .
o : Sch- " send to authorized actual end-user
8 Acid , - 100 MT/M 4 - ot e
| 11/B15 having Rule-9 permission & valid CCA
; |
|

after making MOU.
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- GUJARAT POLLUTION CONTROL BOARD
fe~—— PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,
(T) 079-23232152

6.5

7.2
73

74

7.6

77
7.8
7.9

7.10

7.14
75

7:16

9

|
|
|

6.3
6.4

1 Collection, Storage, ‘Transportation
o . and  Disposal b sending  to
Calcium Sch-11/B- . - 1ok Y 5
. . 1300 MT/M | authorized actual end-users having
' Chloride 10 ' - : e o
| rule-9 permission & valid CCA after
! i o making MOU.

The authorization is granted to operate a facility as above.

The authorization shall be in force for a period up to 18/07/2027.

The authorization is subject to the conditions stated below and such other conditions as
may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

TERMS AND CONDITIONS OF AUTHORIZATION:

The authorized person shall comply with the provisions of the linvironment (Protection)
Act, 1986, and the rules made there under.

The authorization or its renewal shall be produced for inspection at the request of an
officer authorized by the Gujarat Pollution Control Board.

The person authorized shall not rent, lend, scll, transfer or otherwise transport the
hazardous and other wastes except what is permitted through this authorization.

Any unauthorized change in personnel, cquipment or working conditions as mentioned
in the application by the person authorized shall constitute a breach of his authorization.
The person authorized shall implement Emergency Response Procedure (ERP) for
which this authorization is being granted considering all site specific possible scenarios
such as spillages, lecakages, fire etc. and their possible impacts and also carry out mock
drill in this regard at regular interval of time;

The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidclines on “Implementing Liabilitics for Environmental Damages duc
to llandling and Disposal of Hazardous Waste and Penalty”

[t is the duty of the authorized person to take prior permission of the Gujarat Pollution
Control Board to close down the facility.

The imported hazardous and other wastes shall be fully insured for transit as well as for
any accidental occurrence and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall
be maintained.

The hazardous and other waste which gets generated during recycling or reuse or
recovery or pre-processing or utilization of imported hazardous or other wastes shall be
treated and disposed of as per specific conditions of authorization.

The importer or exporter shall bear the cost of import or export and mitigation of

damages if, any.
An application for the renewal of an authorization shall be made as laid down under
Ifazardous & Other Wastes (Management and Transboundary Movement) Rules-2016.

Any other conditions for compliance as per the Guidelines issued by the Ministry of

Environment, Forest and Climate Change or Central Pollution Control Board from time
to time.

Annual return shall be filed by June 30t for the period ensuring 315t March of the year.
Unit shall have to display the relevant information with regard to hazardous waste
as indicated in the Court’s order in W.P. No. 657 of 1995 dated 14t October 2003.

Unit shall have to display on-line data outside the main factory gate with regard to
and nature of hazardous chemicals being handled in the plant, including waste water
and air emission and solid hazardous waste gencrated within the factory premises.

Clean GujatatGreen Gujarat
Website : https://gpcb.gujarat.gov.in
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Unit shall have to manage used or spent oil; empty or discarded barrels / containers /

liners contaminated with hazardous chemicals / wastes, process waste as por

Hazardous & Other Wastes (Management and Transboundary Movement) Rules-2016,
framed under the E(P)Act-1986 and shall apply Authovization for alb applicanic waste.

FORAND ON BEHALY CF

GUJARAT POLLUTION £ON L

T

RO | 82 R R
ENVIRC M

H
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Gujarat Pollution Control Board

o Paryavaran Bhavan, Sector-10/A,
Provisional Consent Order (CCA) Gandhinagar - 382010
Tele : 23222756

| Consent No. W-128006 Valid upto: 18/07/2027 [

| Application : Ct0:CCA-Ammendment, No. 268746 Dt. 12/01/2023, Granted On: 28/07/2023 = o ][ reBldts81Z

Besides streamlining and simplifying of regulatory regime,Gujarat Pollution Control Board has taken initiative in from of introduction of
Consolidated Consent and Authorization (CC&A) which provides for a one shot application and clearance of the consents under Water
Act,Air Act and Authorization under Hazardous Wastes Rules for a period of 5 years.

Board issues consolidated consent and Authorization to an industrial unit for operation of plant/carrying out industrial activity specifying
following conditions.

Consolidated Consent and Authorisation

In exercise of the power conferred under section-25 of the Water (Prevention and Control of Pollution) Act-1974, under section-21 of the
Air (Prevention and Control of Pollution)Act-1981

and Authorization under rule 3(c)& 5(5)of the Hazardous Waste (Management, Handling and Transboundary Movement)

Rules’2008 framed under the E(P)Act-1986.

And whereas Board has received consolidated Application No.(CtO:CCA-Ammendment) 268746 and Dated 12/01/2023 for the
consolidated consent and authorization(CC&A) of this Board under the provisions / rules of the aforesaid Acts Consent & Authorization
is hereby granted as under.

CONSENT AND AUTHORISATION : (under the provisions / rules of the aforesaid environmental acts)

To,

M/s. TML Industries Ltd.,

33-P,34-P, 35,37,39, AT. & POST.PILUDRA,,

TAL. JAMBUSAR,,City : Piludra, -

Dist : Bharuch, Tal : Jambusar, SIDC : Not In Gide
Phone : 9898508387

1. Consent Order No: W-128006 Valid Upto: 18/07/2027

2. All Conditions under the WATER ACT-1974 shall be Applicable to you as mentioned in the detailed Consent Order ***

Consented CETP: Not Linked to any CETP
Consented TSDF: Bharuch Enviro Infrastructure Litd is -Dahej[40137]

3. GENERAL CONDITIONS :-

a) This order is provisional order and detailed order is considered as final.

b) All the conditions & provisions under the Water Act 1974, the Air Act 1981 and the Environment (Protection) Act — 1986 and the rules made there under shall be
complied with *.

c) All the conditions & provisions under the Hazardous Waste (Management, Handling and Trans boundary Movement) Rules 2008 as amended shall be complied
d) The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air emissions and the same shall be open for inspection to/and for use
of Board’s staff. The chimney(s) vents attached to various sources of emission shall be designed by numbers such

as S-1, S-2, etc. and these shall be painted/ displayed to facilitate identification.

€) The industry shall take adequate measures for control of noise levels from its own sources within the premises so as to maintain ambient air quality standards in
respect of noise (o less than 75dB(A) during day time and 70dB(A) during night time. Daytime is reckoned in between 6 a.m. and 10 p.n. and nighttime is reckoned
between 10 p.m. and 6 a.m.

f) In case of change of ownership/management the name and address of the new owners/ partners/ directors/ proprietor or equipment or working conditions as
mentioned in the consents form / order should immediately be intimated to the Board.

) Industry shall have to display data outside the main factory gate with regard to quantity and nature of hazardous chemicals being handled in the plant, including
waste water and air emissions and solid hazardous wastes generated within the factory premises.

h) The CCA shall be produced for inspection at the request of an officer authorized by the Gujarat Pollution Control Board.,

i) Any unauthorized change in personnel, equipment or working conditions as mentioned in the CCA order by CCA holder shall constitute a breach of this CCA.

j) Adequate plantation shall be carried out all along the periphery of the industrial premises in such a way that the density of plantation is atleast 1000 trees per acre of
land and a green belt of 5 meters width is developed. :

K) The applicant shall have to submit the returns in prescribed form regarding water consumption and shall have to make payment of water cess to the Board under
the Water Cess Act- 1977. '

For and on behalf of

*** Note : ACT-Specific, Industry-specific, Area-specific Conditions alohgwith Product, 3 iarat Pollution Control B
Waste water effiuent details shall be precisely mentioned in the DETAILED Consent Gujarat Pollution Control Board
*** Note :This is only provisional communication. The final Consent/Authorization In D, M. Thalcex
hard copy with duly signed by competent authority shall the final and valid- ‘
Consent/Authorization. R S ( Member Secretary )

Printed On : 28/07/2023 Computer gencrated Order thru XGN, does NOT require Physical Signature ’ I



Gujarat Pollution Control Bo
Paryavaran Bhavan, Sector-10

Gandhinagar - 382
Tele : 13221

To,
M/s. TML Industries Ltd.,
33-P,34-P, 35,37,39, AT, & POST.PILUDRA,,

TAL. JAMBUSAR,.City : Plludra,
Dist : Bharuch, Tal : Jambusar, SIDC : Not In Glde

Phone : 9898508387

SUB:  Consent to Establish (NOC) under Section 25 of
REF: Your Application No,(CtE:CTE-Change Product. Mix) 277084 and Dated 21/04/2021

revention and Control of Pollution) Act-1974, the Air Act-1981 and

Without prejudice to the powers of this Board under the Water (P
to inform you

Environment (Protection) Act-1986 and without reducing your responsibilities under the said Acts in any way, this is
f an industrial plant/activities at AT, & POST PILUDRA, TAL. JAMBUSAR,,

this Board grants Consent to Establish for setting up o
Pllud.m.-.lnmbusnr . Bharuch , Phone No, 9898508387 for the manufacturing of the items/products as mentioned in the detailed |

The Validity period of the order will be Five Years from the date of issue of CTE (NOC) order.
1. CTE Order No: CTE-130368 Valid Upto: 18/05/2030

2. All Conditions under the shall be Applicable to you as mentioned in the detailed Consent Order ***

Approved CETP: Not Linked to any CETP
Approved TSDF: Bharuch Enviro Infrastructure Ltd is -Dahej[40137]

3. GENERAL CONDITIONS :-

a) This order is provisional order and detailed order is considered as final
b) All the conditions and provisions under the Water Act 1974, the Air Act 1981 and the Environment (Protection) Act — 1986 und the rules made there under dhall

complied with®,
¢} All the conditions and provisions under e Huznrdous Waste (Management, Handling and Trans boundary Movement) Rules 2008 as amended shall be complie

with®,
d) The concentrution of Noise in ambicol air within the premises of industrial unit shall not exceed following levels:
Between 6 AM and 10 PM.: 75 dB (A)

Between 10 P.M. and 6 A.M.: 70 dB (A)

¢) In case of change of ownership/managemen! {lie nume and address of the new owners / parmers/ directors/ proprietor of equipment or working conditions s
mentioned in the consents form/ order should immediately be intimated to the Board.

f) Industry shall have to display data outside the main factory gate with regard to quantity und nature of hazardous chemicals being handled in thie plant, includmg
waste water and air cmissions amd solid hazardous wastes generated within the factory premises.

g) Adequate pluntation shall be carried out all along the periphery of the industrial premises in such & wiy that the density of plantation is aileast 1000 ees per acy

Jand and a green belt of 5 meters width is developed.
b) The applicant shall have to submit the returns in prescribed form regarding waler consumption and shall have (o make pa

Water Cess Act- 1977.
i) The applicant shall obtain membership of common infrastructure for disposal of eMuent / Hazardous wiile.

cant shall bowever, not without the prior consent of the Board bring inlo use any new of altered outlet for the discharge of effluent or gaseous emission
waste from the proposed industrial plant. The applicant iy required to make applications to this Board for this purpose in the prescribed fonns under the
provi of the Water Act-1974, the Air Act-1981 and the Environment (Prolection) Agt-1986,

k) If it is established by any competent uutharity thit the damnge is coused due to (heir industrial activities to any person or his property, in that case they are obhg
mwmwumiud by the competent suthority,

wl [& Al S l._._ 1 T [ :.I- ..51

yment of water cess to the Board undes

For and on behall ol
Gujarat Pollution Control Board

D. M. Thakexn

( Member Secretary )

5 o
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Joint inspection report filed as JWC
as Annexure 32(TML Piludra) as
part of JWC report dated 20th Sept
2022

Annexure 3P
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Annexure 4P
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inspection reports

Annexure 5P

Showcause notice dated
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Annexure 6
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Annexure 7
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Annexure 8
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2022 & 2023

Annexure 11

10

GPR survey done dated 2021 &
information to Member Secretary
GPCB for TML TML Piludra. ( Photo
copies of report 1st & 2nd pages
only)
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Annexure A 32
Inspection Report

Name & Address | M/s. TML industries Ltd

of unit Plot no. 33-P, 34-P, 35, 37, 39, At & Po: Piludra, Tal: Jambusar,
Dist; Bharuch.

Date & Time of 20/09/2022, 11:35 Hrs.

Inspection

Name, designation
& contact number
of industry
representative

Mr. Dixit Patel, Sr. Manager— Mo. 9898508393

Operational status
of unit at the time

In operation.

of inspection

Validity of CCA AWH-88278 and subsequent amendments valid up to 18/07/2022.
Unit has applied for CCA-Renewal, which is under process.

Products/Sector Organic Chemicals manufacturing (TCAC, Sodium salt of trichloro

pyridinol, Chloropyriphos, Triclopyr, Triclopyr Ethyl Ester,
Triclopyr Methyl Ester, Vinyl Laurate, ChloroSulphonic Acid)

a. Source of Water

Borewell (1 nos.) provided in the premises

Supply Unit has valid CGWA permission (up to 06/12/2023) for abstraction
b. Status of of ground water (582 KLD).
CGWA
permission, if
GW is being
used
ETP system The unit has provided ETP consisting of following treatment
provided units.
Neutralization Tank (lime dozing) — Filter Press (01 Nos.) —
Primary Settling tank — Equalization tank — Filter press (01
Nos.) — Aeration Tank (01 Nos.) — Bio filter plant collection
tank — Bio filter plant— Sand-Gravel & Carbon bed —
Collection tank — Aeration Tank (01 Nos.) — Collection
tank— Treated Effluent Tank (02 nos.) — Discharged into
VECL
ETP operational |e During inspection, unit was in operation. The operational
status condition of ETP was unsatisfactory in view of following

observations:

e The raw effluent neutralization tank (underground tank) was

almost empty and there was no fixed provision for removal of the
sludge from the tank.

e The pipeline from neutralization tank to filter press for

transferring the effluent was found disconnected.

® The primary settling tank was almost empty and there was no

fixed provision for removal of the sludge from the tank.

e There are many PVC/HDPE pipelines observed lying in the ETP

Page 1of5
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area without proper identification and clear intended purpose.

It is observed that different units of ETP are situated sporadically
in the premises leading to long transfer pipelines, which are
mostly underground.

The bio filter plant provided after primary and secondary
treatment units was observed non-operational. The effluent
coming out from the bio filter plant was observed acidic (@ 4-5
on pH strip), whereas the effluent from the inlet of ETP was
made alkaline by adding lime. It indicates that either
channelization of the effluent in the ETP is not proper or some
acidic stream of the effluent is entering the bio Filter unit of ETP
directly.

There was no continuous flow from secondary treatment units to
bio filter plant and tertiary treatment system i.e. Sand & Carbon
Filter. 02 nos. of final treated waste water holding cum disposal
tank of ETP were found empty. And therefore sample of treated
w/w could not be collected.

Highly alkaline unaccounted waste water was observed flowing
in an open kutchcha drain in the ETP area, which is finally
terminating in an underground tank. There was no provision for
treatment of the same.

Proper nomenclature and flow diagram not observed on different
units and effluent conveying pipelines in ETP area.

Photographs taken during inspection are attached herewith.

10

Is treated effluent
discharge line
provided above
ground?

No

11

Is treated effluent
discharge
observed into
VECL at the time
of inspection, if
yes then analysis
results of the
sample collected

No

12

Operational status
of OCEMS

OCEMS installed but connectivity to VECL is pending

13

Results showing in
OCEMS,
including
discharge flow
rate

14

Any bypass line /
unauthorized
discharge /
accumulation of
wastewater in
premises

Highly alkaline unaccounted waste water was observed flowing
in an open kutchcha drain in the ETP area, which is finally
terminating in an underground tank. There was no provision for
treatment of the same.

Page 20f5




1182

observed?

15 Is proper logbook | No
maintained
regarding
operation of ETP?

16 Quantity of

effluent June’22 July’22 August’22
discharged into 2863.52 m3 3702.13 m3 2957.07 m3
VECL in last 3 Source: Received from VECL via Email on 07/10/2022

months (to be
verified from flow
meter record)

16 Is hazardous e Storage of hazardous waste was not satisfactory. Approximately
waste found 30-35 MT Solid and semi solid sludge (Hazardous waste) was
stored & disposed found stored under a shed in haphazard manner and some sludge
as per Rules? also found stored in open area behind the shed.

e As per XGN manifest records, unit has disposed 716.44 MT
Chemical sludge to common facility i.e. TSDF during last one
year (01-09-2021 to 31-08-2022).

Inspection by:

(Poute KfohZ - bt

P. S. Chaudhary A. H. Vasava Dr. N. Semwal
AEE, GPCB RO Vadodara  AEE, GPCB RO Bharuch Scientist-C, CPCB RD Vadodara

Page 3 of 5
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Photographs taken during Inspection

( Higalkaline unaccounted waste water was observed flowing in an open kutchcha drain in the
ETP area, which is finally terminating in an underground tank v

S P

There are many PVC/HDPE pipelines observed lying in the ETP area without proper

Non-operational Bio filter plant Sand-gravel & Carbon filter bed

Page 4 of 5



Hazardous waste stored in haphazard manner
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Ref. No.: TML/PIL/GPCB/186/2022-23
Date: 26/09/2022

PCBID — 15812

To,

Regional Office,

Gujarat Pollution Control Board
C-1/119/3, GIDC, Phase-2
Narmdanagar,
Bharuch-392015.

Reference: Site visit on 20/09/2022 by GPCB officials from your good office.

Dear Sir,

Our representation on your points/ suggestions is as below;

S.No. Query Reply ‘

1 Proper  operation & | Last 2 GPCB analysis of our treated Waste Water, VECL's

maintenance of ETP

needs to be ensured.

monthly analysis & Online TOC meter data showing our
treated Waste water Quality which is summarized below &
details are attached as Annexure 1,

pH | COD(ppm)
Sample: GPCB
dated :21/04/22 | 7.64 105
Sample  GPCB
dated :30/06/22 | 7.85 83 Guiaral Po
VECL H
(Aug-Sep22) 7.38 118 Sec
month’s  avg. Gandh
analysis

Our Plant is very Old, surely Needs maintenance as per
your observations, We ensure proper Operations &
Maintenance by providing adequate necessary resources.
Current work done on immediate basis can be seen in
photographs attached in next points.

There are many PVC
pipeline laid in the ETP

area - without , proper
identification and
purpose.

As seen in photographs, Material of construction (MOC) of
all pipelines used in ETP are PP-R or HDPE instead of PVC,

Proper identification work of pipelines is already carried
out which can be seen in attached photographs.

|-
i

K
Vel

Miution Conyol 30
ot Office

tor Mo . -10-A,
inagar-382010

Corporate Office : 601, 'B' Tower, Alkapuri Arcade, R. C. Dutt Road, Vadodara-390007, Gujarat, India. Tel.: +91 265 2343302/04, 2341375
Norks [1] : At & Post : Piludra - 391 816, Taluka : Jambusar, District : Bharuch, Gujarat, India. Igl.: +91 2644 237227 / 8/ 237372, Tele - Fax: +91 2644 237229

Norks [2] : Canal Road, At & Post : Karakhadi - 391 450, Taluka : Padra, District : Vadodara, G
CIN : U74120GJ1989PLC012329

www.imlind.com

ufarat, India. Tel.: +91 2662 273469 / 273563 Fax: +91 2662 273321
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Before

All the pipeline in the ETP
needs to be above
ground.

Our majority of Pipelines are above ground except Inlet to
Bio-filer & it's outlet due to service road.

Your observations are noted and we will do the necessary
action for taking pipelines above ground within 2 months.

Proper nomenclature of
different ETP units needs
to be provided.

Painting work is already going on at ETP site, which was
visible during your visit also. Work is completed for
nomenclature of different ETP units, photograph are
given,

Highly alkaline
unaccounted w/w was
found flowing in an‘open
drain in the ETP area
which is finally
terminating in a

Wastewater of highly alkaline removed from the
underground tank and taken to the ETP for the further
treatment. Photograph of empty undergrotind tank and
drain is attached.

We have already closed open drain in the ETP area. So it
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underground tank. There
was no provision for
treatment of the same.

will be not in operation now onwards. Photographs is
attached.

Before After

The outlet of biofilter was
observed acidic (4-5 on
pH strip) which is not |
inline with the treatment
system of ETP. Since the
Biofilter feed is alkaline
w/w from Aeration tank-1
as per the ETP design
system.

In normal operations the treated water from Biofilter Plant
is in the range of pH range  6.5-7.5. (Please find attached
last one month's data as Annexure 2).

But on that particular day since the plant was under
shutdown, the treated water in the tank was stagnant for
few hours, which was the cause of pH becoming slightly
acidic in nature.

Further the Biofilter treated water is subjected to polishing
treatment, where it is collected and mixed with RO reject
and further going for pH correction. So final outlet could
not be deviated. pH measurement of VECL and internal lab
of the final discharge to the VECL on same date of the visit
i.e. 20/09/22 is as below.

Date pH measurement
VECL Online Internal Lab
20/09/22 7.7 7.55

Huge quantity of solid
and semisolid sludge
found stored under a
shed and some sludge
also found stored in open
behind the shed.

Close down of the TSDF site of SAFE and BEIL from 1% July
2022 - due to monsoon season caused stock of
accumulation of 106 Mt solid sludge right now at our solid
waste storage yard. As soon as TSDF sites will reopen,
we will do the needful.

Please find last four months’ generation, disposal data of
the sludge & current stock is given as Annexure 3.

We have shifted sludge contained in HMHDPE drums ( 20
nos- Approx 4 Mt) which contains rain water also being in
open area behind the shed to the under the shed.

Before ‘ After
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Form Hope above reply is satisfactory.

Thanking You.
Yours Faithfully,

For TML INDUSTRIES LIMITED (UNIT-I)

Mr. K. J. PATEL
(Dy. General Manager-Operations 0:; RIE

Enclose: as above

CC: Unit Head, Bharuch
Environmental Engineer,
Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A, Ganhinagar-382010
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3
A xs

- “Sample1D:348911 - Analysis :anaglet_ion;v30/04/2022 | Narmadanagar \x %
e - - Bharuch-392015 -
Organic Chemicals manufacturing / LAB Inward : 47481 Tele:(0264)2246333  / /

TC-7844

Accreditation Standards & NABL Certificate Details : TC-7844 / —/ -/ Validity: 29/12/2023

TEST REPORT
st Report No. : 47481 L - Date: 30/04/2022 |
Name of the Customer : TML Industries Ltd. - 15812
Address : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In
Nature of Sample : REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)
sample Collected By : Ms Patel. Nancy. A, AEE
Juantity of Sample Received 1 5lit
“ode No. of the Sample 1 348911
date & Time of Collection & Inwarding 2 21/04/2022 , (1545 to 1547) & 22/04/2022
date of Start & Completion of Analysis 1 22/04/2022 & 30/04/2022
jampling Point : ## Final Outlet of the ETP ~ Final treated waste water holding tank of ETP
F7 v Details (Remarks) L '
M( ' of Disposal : VECL Channel
Ultimate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
Temperature on Collection : 31 & pH Range on pH Strip :@7-8 on pH strip
Carboys Nos for . : Barcode & Color & Appearance :Yellowish
Water Consumption & W.W.G (KLFD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
Parameter : 12 ,Cap No & Weight :
Parameter Unit Test Method Range of Testing Result
Temperature Centigrade  |1S: 3025 (Part — 9) ~ 1984(Reaffirmed 2006) Ambient oC - 60.0C 31
pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1-14 pH valueAs or] 7.64
Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 -~ 200000 mg/L 10558
Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L. 20
Ammonical Nitrogen mg/! 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/|. BDL
Chiloride mg/i Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/! 4280
Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/| 1118
@ ical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2({ 5.0- 50000 mg/| 105
5{ Srease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 - 1000 mg/i BDL
Phenolic Compounds mgl/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/) 0.38
B.0.D (3 Days 270C) mg/l 3 -WDEy BOD test. (IS?QZ? Q:’an 44) 1993 Reaffirme¢ 05-50000 mg/! 24

oratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVAS.0

1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.
4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5. Total liability of our laboratory is limited to the invoiced amount. ‘Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
P jits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents




— —— . 4.4

B | ' Bharuch-392015
Organic Chemicals manufacturing / LAB Inward : 47481 Tele:(0264)2246333
TEST REPORT
stReportNo.:4748% T pate: 30041202 |
Name of the Customer : TML Industries Ltd. - 15812
Address : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA, TAL. JAMBUSAR,
Y . Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In
Nature of Sample : REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)
sample Collected By : Ms Patel. Nancy. A, AEE
Juantity of Sample Received : Slit
Code No. of the Sample 1 348911
date & Time of Collection & Inwarding 1 21/04/2022 , (1545 to 1547) & 22/04/2022
date of Start & Completion of Analysis + 22/04/2022 & 30/04/2022
sampling Point : ## Final Outlet of the ETP ~ Final treated waste water holding tank of
Flow Details (Remarks) ETP
Mode of Disposal Do
Ultimate Receiving Body : VECL Channel
Temperature on Collection : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
o ~ »ys Nos for : 31 & pH Range on pH Strip :@7-8 on pH strip
( : Barcode & Color & Appearance :Yellowish

Water Consumption & W.W.G (KLPD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000

Parameter Unit Test Method | Range of Testing Result
Colour Pt.Co.Sc. |2120 B APHA Standard Methods 22nd edi. 2012 2 - to 99 Hazen & 1-50, 10

oratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVA;S.0

1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
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. Sample 1D:35348) - Analysis Completion: 11/07/2022 -] Narmadanagar \&
Bharuch-392015
Organic Chemicals manufacturing / LAB Inward : 48036 Tele:(0264)2246333 JL/_/ \\.__\;
TC-7844
Accreditation Standards & NABL Certificate Details : TC-7844 / - [ -/ Validity: 29/12/2023 l
TEST REPORT

t Report No. : 48036 _ V B _ ___ Date: 12/07/2022 |

lame of the Customer : TML Industries Ltd. - 15812

vddress : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,

Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In

lature of Sample : REP-Representative/Grab, (Insp Type : APP-On Application)

ample Collected By : Ms Patel. Nancy. A, AEE

luantity of Sample Recejved : 51it

‘ode No. of the Sample 1 353482

ate & Time of Collection & Inwarding : 30/06/2022 , (1705 to 1710) & 01/07/2022

ate of Start & Completion of Analysis + 01/07/2022 & 11/07/2022

ampling Point : - Final treated wastewater holding tank of ETP ~

Flow Details (Remarks) -

M, of Disposal : VECL channel through own pipeline

Ultiuate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi

Temperature on Collection : 31 & pH Range on pH Strip :7-8 on pH strip

Carboys Nos for : Barcode & Color & Appearance :Faint yellowish

Water Consumption & W.W.G (KLPD) : Ind :594.000 » Dom :18.000 & Ind :234.000, Dom :15.000

?arameter : 12 ,Cap No & Weight :

Parameter Unit Test Method Range of Testing Result

‘emperature Centigrade  |1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 0oC 31

H pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1—14 pH value As or] 7.85

‘otal Dissolved Solids ) mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 7134

suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 14

smmonical Nitrogen mg/! 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/l. 448

shloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/l 2990

sulphate mg/} APHA(23rd edi) 4500 SO4 E 2-40mg/l 678

hemical Oxygen Demand mg/] APHA (23rd Edition)- 5220 B Open Refiux Method-2{ 5.0- 50000 mg/l 83

T_n( rease mg/t Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL

'henolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/! 0.18

.0.D (3 Days 270C) B mg/l 3 - Day BOD test(l_S'SOZS~ Qjart 44)1993 Rﬁgﬁ!rmg{OSTS.O_OOO pjg/l o 18

watory Remarks : Approved By:399-lab_399 Dt.: 12/07/2022

R.C.VASAVAS.0

1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report uniess otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.
k. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
3. Total liability of our laboratory is fimited to the invoiced amount. Any dispute arising out of this report is subject to
j isdiction only.
¥nits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

NP
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- Sample 1D:353482 - Analysis Completion: 11/07/2022 7 Narmadanagar
= — Bharuch-392015
Organic Chemicals manufacturing / LAB Inward : 48036 Tele:(0264)2246333

TEST REPORT
,ER_ep;,rt“hquisg_g,_eA»_ e e e et e e e e

e Date: 12/07/2022 |
: TML Industries Ltd. - 15812

Jame of the Customer

\ddress : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In

Nature of Sample : REP-Representative/Grab, (Insp Type : APP-On Application)

sample Collected By : Ms Patel. Nancy. A, AEE

JQuantity of Sample Received : 5lit

“ode No. of the Sample : 353482

Yate & Time of Collection & Inwarding : 30/06/2022 , (1705 to 1710) & 01/07/2022

)ate of Start & Completion of Analysis : 01/07/2022 & 11/07/2022

vampling Point : Final treated wastewater holding tank of ETP ~

Flow Details (Remarks) 3o

Mode of Disposal : VECL channel through own pipeline

q?“’“qate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi

Te( arature on Collection : 31 & pH Range on pH Strip :7-8 on pH strip

Carboys Nos for : Barcode & Color & Appearance :Faint yellowish

: Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
‘Water Consumption & W.W.G (KLPD) 1. 12 ,Cap No & Weight :

Parameter Unit Test Method .| ‘Range of Testing Result
Colour Pt.Co.Sc. |2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50{ ~ 05

oratory Remarks : Approved By:399-lab_399 Dt.: 12/07/2022

R.C.VASAVA;S.0

1. The results relate only to the items sampled and tested.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full or part without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
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TML Industries Ltd Piludara Biofilter
Biofilter Feed Biofilter outlet
Date pH TDS coD pH DS CoD

- PPM | PPM - PPM PPM

01-09-2022 8 14000 1190 6.8 13300 620
02-09-2022 8.45 13000 1220 6.65 12300 625
03-09-2022 | ' 8.36 13000 1220 7.05 | 12800 | 620
04-09-2022 8.84 15000 1250 7.3 15000 690
05-09-2022 8.88 13500 1225 | 7.35 13000 580
06-09-2022 8.46 12000 1190 7.24 12000 610
07-09-2022 8.54 14000 1210 7.15 14000 620
08-09-2022 8.65 13800 1220 7.2 13300 660
09-09-2022 8.87 12900 1260 7.1 12300 670
10-09-2022 8.76 13500 1245 7.15 12800 690
11-09-2022 8.74 13000 1195 7.24 12000 670
12-09-2022 8.57 15000 1275 7.15 14000 660
13-09-2022 8.65 13600 1190 7.1 12300 650
14-09-2022 8.68 13300 1240 7.15 12800 685
15-09-2022 8.48 14400 1260 7.3 15000 625
16-09-2022 8.56 14600 1240 7.35 13000 620
. 17-09-2022 8.47 13800 1245 7.24 | 12000 610
18-09-2022 8.59 14700 1050 7.15 14000 590
19-09-2022 8.78 14400 1140 7.08 13300 640
20-09-2022 8.67 13600 1240 6.03 12300 580
21-09-2022 8.57 13300 1260 6.5 12300 670
22-09-2022 8.63 13300 1190 6.9 1250 580
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— GUJARAT%QR‘.UTEON CONTROL BOARD

— PARYAVARAN BHAVAN, SECTOR 10-A,

T

N GANDHINAGAR - 382010,
GPCB (T) 079-23232152

R.P.AD,
NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER
ACT”) AS AMENDED FROM TIME TO TIME

WHEREAS you M/s. TML Industries Ltd having a unit at Plot No. 33-P,34-P, 35,37,39,
At & Post, Piludra, Tal: Jambusar, Dist: Bharuch.

AND WHEREAS Board has granted Consolidated Consent and Authorization (CC&A) vide
order no. AWH-122228 valid up to 18/07/2027 for manufacturing of various Organic
Chemicals with various conditions mentioned therein.

AND WHEREAS your industry was monitored on 20/09/2022 under Scction-23 of the
Water Act - 1974 jointly by authorized officers of the CPCB & GPCB and it was obscrved:

1. At the time of inspection, raw effluent neutralization tank (underground tank) was
\/ found almost empty and there was no fixed provision for removal of the sludge from the
"tank.
2. The pipeline from neutralization tank to filter press for transferring the effluent was
found disconnected. '
3. The primary scttling tank was almost empty and there was no fixed provision for
removal of the sludge from the tank.
4. There were many PVC/HDPE pipelines observed lying in the ETP arca without proper
\/ identification and clear intended purposc. : '
5. Different units of ETP are situated sporadically in the premises leading to long transfer

\/pipclin_es, which are mostly underground.
6. The bio filter plant provided after primary and secondary treatment units was ohserved

non-operational. The effluent coming out from the hio filter plant was ohserved acidic
(@ 4-5 on pll strip), whereas the ceffluent from the inlet of ETP was made alkaline by
adding lime. It indicates that either channelization of the efftuent in the ETP was not
proper or some acidic stream of the effluent is entering the bio Filter unit of ETP
directly.
7. There was no continuous flow from secondary treatment units Lo bio filter plant and
\/ tertiary treatmgnt system i.e. Sand & Carbon Filter.
8. Highly alka‘l{i%unaccountcd waste water observed flowing in an open kuchcha drain in
the ETP ,%:Pwa which was finally terminating in an undcrgmund tank. There was no
v’ [:WOViSi‘Q?Ff for treatnient of the same.
9. ~Propes nomenclature and flow diagram were not observed on different units and
/c@ﬁént conveying pipelines in ETP arca. :
10?\(?coragc of hazardous waste was not satisfactory. Approximately 30-35 MT Solid and
45" semi solid sludge (llazardous waste) was found stored under a shed in haphazard
,%9 " manner and some sludge also found storcd in open arca behind the shed.

Page 1ol 2
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Now, thercfore | Irfan Kagui Environment Engincer proposes to issue Notice under
section 33-A of the Water (Prevention and Control of Pollution) Act-1974 as under:
1.  Why not to issue direction under section 33-A of the Water (Prevention and control of

pollution) Act - 1974 to prohibit you from manufacturing activity?
2.  Why not to direct to concern authority for disconnection of Power Supply & Water

Supply of your industrial plant?

You are hereby directed to reply within 15 days from the date of serving of this notice
failing which, it shall be presumed that you have nothing to say in this matter and appropriate
action will be initiated against you for the conduct of the business of your industry, under the
Water Act, 1974 for above non-compliance.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

INEER

ENVIRONM

NO: GPCB/BRCH-B/CCA-189(18)/1D: 15812/ Date: /11/2022

[ssuc to:
M/s. TML Industries Ltd

/L’ly)ﬂ{BB-P, 34-P, 35,37,39,
. t & Post, Piludra,
'Tal: Jambusar, Dist: Bharuch.

Copy to:

The Regional Officer,

Gujarat Pollution Control Board,

Regional Office,

Bharuch.... For monitoring & verification and submission of IR & AR.

v |

&
¥, :
Page 2 of 2
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Our Ref: TML/PIL/GPCB/197 / 2022-23
Date: 15" November, 2022

ID: 15812

andhinagar- 382 010

letter no. GPCB/BRCH-B/CCA=189(16)/ID-

Sub: Show cause notice issued through
15812/687560 dated 03/11/2022

Dear Sir,

The point wise dlarification of your observation mentioned in the show cause notice is given as following:

S.
No.
1 At the time of inspection, raw
effluent neutralization tank

Reason of Notice Compliance / Reply

We have planned filter cloth replacement work in the filter
press along with re-route/re-locate pipeline  from

(underground tank) was found
almost empty and there was no
fixed provision for removal of the
sludge from the tank.

The pipeline from neutralization
tank to filter press for transferring
the effluent was found
disconnected.

The primary settling tank was
almost empty and there was no
fixed provision for removal of the

neutralization tank to filter press-1 from roadside to inside
plant side on the day. Due to planned maintenance, we
had completed neutralization, filtration, settling & transfer
operation in the first half so at the time of inspection raw
effluent neutralization tank (underground tank), primary
settling tank were found almost empty along with
Disconnection of filter press piping.

The procedure of sludge removal from the primary
neutralization/Settling tank(underground tank)are manual,
and frequency of cleaning is on periodical basis. There is

sludge from the tank, no any fix provision for the removal of the sludge from the
tanks. '

Based on your suggestionsduring the visit for further
improvement, we have re-located & re-installed our
neutralization tank above ground instead of underground
along with Sludge removal facility from bottom. Below is
the Photograph of the same.

Dy 02
L~ LR
radfHaceivea
suparat Pifistion Tontrot Seard
PRHARPCH
4 There were many PVC/HDPE Reply & Compliance for this obser{/tion \is already
pipelines observed lying in the ETP | submitted to your offices on 12/10/2022 which was

attached as Annexure 1.

area without proper identification
and clear intended purpose.

5885

Registered Office :1006/3, Goship House, Opp. Shree Pragati Vidhyalaya, Bhayli Station Road, Bhayli,Vadodara-391410, Gujarat, INDIA Ph.: +9195
Piludra Plant : At & Post : Piludra - 391816, Taluka : Jambusar, District : Bharuch, Gujarat, INDIA Ph.: +91 2644 237227/ 8 ‘
Karakhadi Plant : Canal Road, At & Post : Karakhadi - 391450, Taluka : Padra, District : Vadodara. Gujarat, INDIA Ph.; +91 2662 273563

CIN : U74120GJ1989PLC012329 Website: www.tmlind.com Email : timl@tmlind.com
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T We do not use pipelines of PVC (As MoC)/Flexible pipes in

our Plant; We use HDPE & PP-R fix pipelines only.

Proper identification work of pipeline is already carried out
which can be seen in attached Pphotograph

S : :

Different units of ETP are situated
sporadically in the premises leading
to long transfer pipelines, which
are mostly underground.

Our ma;ority of pipelisare ébé;/;s: érouhd éxcept inlet to
bio-filter & its outlet due to service road,

Considering your valuable suggestions, we have already
shifted suggested pipelines above the ground.
Below are Photographs of the completed work

=

The bio filter plant provided after
primary and secondary treatment
units was  observed non-
operational. The effluent coming
out from the bio filter plant was
observed acidic (@4-5 pH strip),
whereas the effluent from the inlet
of ETP was made alkaline by
adding lime. It indicates that either
channelization of the effluent in the
ETP was not proper or some acidic
stream of the effluent is entering

No acidic stream is entering in to the Biofilter, In normal
operations the treated water from Biofilter plant is in the
range of 6.5- 7.5 pH. (Last two month’s data were also
attached in our reply as Annexure 1).

But on that particular day since the treated water in the
tank was stagnant for few hours, which might be the
cause of pH becoming slightly acidic in nature.

Further the Bio-filter treatment being intermediate stage
of treatment is sent to polishing treatment, where it js
further treated and mixed with RO reject before ﬁnal‘
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Before

Clouse down of the TSDF site of SAFE and BEIL from 1%t
July 2022 due to monsoon season caused accumulation

ofsolid sludge.

As on date We have disposed over 100 MT sludge post
reopening of TSDF site. Copies of latest dispatches are

attached as Annexure 2.

Hope the details explained would satisfy your good office’s requirements and we request you to please
remove show cause notice and oblige.

Thanking you,

Yours Faithfully
For TML Industries Ltd (UNIT-I)

Cc to:

The Regional officer
Gujarat Pollution Control Board,
C-1/119/3-GIDC-Phase-2,
Narmdanagar, Bharuch-392015



Ref. No.: TML/PIL/GPCB/186/2022-23
Date; 26/09/2022

PLBID— 15812

To,

Regional Office,

Gujarat Pollution Control Board
C-1/119/3, GIDC, Phase-2
Narmdanagar,

Bharuch-392015.

Reference: Site visit on 20/09/2022 by GPCB officials from your good office,

Dear Sir,
Our representation on your points/ suggestions is as below;
[ S.No. | Query Reply
1 Proper  operation & | Last 2 GPCB analysis of our treated Waste Water, VECL's

maintenance of ETP

needs to be ensured.

monthly analysis & Online TOC meter data showing our
treated Waste water Quality which is summarized below &
details are attached as Annexure 1.

pH | COD(ppm)
Sample  GPCB
dated :21/04/22 | 7.64 105
Sample GPCB
dated :30/06/22 | 7.85 83 oy -
VECL ‘
(Aug-Sep'22) 7.38 118 ¢
month’s  avg. Gandh
analysis

Our Plant is very Old, surely Needs maintenance as per
your observations, We ensure proper Operations &
Maintenance by providing adequate necessary resources,
Current work done on immediate basis can be seen in
photographs attached in next points.

\)tod"’&)

There are many PVC
pipeline laid in the ETP

area  without , proper
Identification and
purpose.

As seen in photographs, Material of construction (MOC) of
all pipelines used in ETP are PP-R or HDPE instead of PVC.

Proper identification work of pipelines is already carried
out which can be seen in attached photographs.

e ks

ofiution Lonte! Bi

\ or Mo ~10-A,

inagar-3820148

Corporale Office : 601, 'B' Tower, Alkapuri Arcade, R. C. Duft Road, Vadodara-390007, Gujarat, India. Tel.: +91 265 2343302/04, 2341375

Warks [1] : At & Post : Piludra - 391 816, Taluka : Jambusar, District - Bharuch, Gu
Works [2} : Canal Road, At & Post ; Karakhadi - 391 450, Taluka : Padra, District :
CIN : UT41206J1989PLC012329

www.imlind.com

jarat, india. Tel.: +91 2644 237227/ 8/ 237372, Tele - Fax: +91 2644 237229
Vadodara. Gujarat, India. Tel.: +91 2662 273469/ 273563 Fax: +
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Before After

All the pipeline in the ETP
needs to be above
ground.

Our majority of Pipelines are above ground except Inlet to
Bio-filer & it's outlet due to service road.

Your observations are noted and we will do the necessary
action for taking pipelines above ground within 2 months.

Proper nomenclature of
different ETP units needs
to be provided.

Painting work is already going on at ETP site, which was
visible during your visit also. Work is completed for
nomenclature of different ETP units, photograph are
given.

Highly alkaline
unaccounted w/w was
found flowing in an’open
drain in the ETP area
which is finally
terminating in a

Wastewater of highly alkaline removed from the
underground tank and taken to the ETP for the further
treatment. Photograph of empty undergrotind tank and
drain is attached.

We have already closed open drain in the ETP area. So it
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underground tank. There
was no  provision for
treatment of the same.

will be not in operation now onwards, Photographs is
attached.

Before After

The outlet of biofilter was
observed acidic (4-5 on
pH strip) which is not
inline with the treatment
system of ETP. Since the
Biofilter feed is alkaline
w/w from Aeration tank-1
as per the ETP design
system.,

In normal operations the treated water from Biofilter Plant
fs in the range of pH range  6.5-7.5. (Please find attached
last one month's data as Annexure 2).

But on that particular day since the plant was under
shutdown, the treated water in the tank was stagnant for
few hours, which was the cause of pH becoming slightly
acidic in nature.

Further the Biofilter treated water is subjected to polishing
treatment, where it is collected and mixed with RO reject
and further going for pH correction. So final outlet could
not be deviated. pH measurement of VECL and internal lab
of the final discharge to the VECL on same date of the visit
i.e. 20/09/22 is as below.

Date pH measurement
VECL Online Internal Lab
20/09/22 7.7 7.55

Huge quantity of solid
and semisolid sludge
found stored under a
shed and some siudge
also found stored in open
behind the shed.

Close down of the TSDF site of SAFE and BEIL from 1°J uly
2022 due to monsoon season caused stock of
accumulation of 106 Mt solid sludge right now at our solid
waste storage yard. As soon as TSDF sites will reopen,
we will do the needful.

Please find last four mbnths’ generation, disposal data of
the sludge & current stock is given as Annexure 3.

We have shifted sludge contained in HMHDPE drums (20
nos- Approx 4 Mt) which contains rain water also being in
open area behind the shed to the under the shed.

Before ‘ After
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Form Hope above reply is satisfactory.

Thanking You.
Yours Faithfully,

For TML INDUSTRIES LIMITED (UNIT-I)

Mr. K. J. PATEL

(Dy. General Manéw rations
Enclose: as above

Z
Yt
P

CC: Unit Head, Bharuch
Environmental Engineer,
Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A, Ganhinagar-382010
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C-17119/3, GIBC Phase-2

Sample 1D:348911 - Analysis Completion:30/04/2022 jH Marmadanagar
Bharueh-392015
Organic Chemicals manufacturing / LAB Inward : 47481 Tele:(0264)2246333

TC-7844

Accred Standards & NABT, Certificate Details : TC7844 7 on / =/ Validity: 28/12/2023

TEST REPORT

‘est Report No. : 47481 : Bate 30/04/2022

ot e U Y

. Name of the Customer : TML Industries Ltd. - 15812
i Address ¢ 33-P,34-F, 35,37,39,A1. & POST.PILUDRA, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District Bharuch, GIDC : NotIn
i. Nature of Sample : REP-Representative/Grab, (Insp Type HOR-H.O.Reference)
}. Sample Collected By : Ms Patel. Nancy. A, AEE
i Quantity of Sample Received : 51t
+. Code No. of the Sample 1 348911
". Date & Time of Collection & Inwarding 1 21/04/2022 , (1545 to 1547) & 22/04/2022
i. Date of Start & Completion of Analysis 1 22/04/2022 & 30/04/2022
', Sampling Point : ## Final Qutlet of the ETP ~ Final treated waste water holding tank of ETP
fz  7-v Details (Remarks) R
1.0 e of Disposal : YECL Channel
.2. Ultimate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
.3, Temperature on Collection : 31 & pH Range on pH Strip :@7-8 on pH strip
4. Carboys Nos for ) : Barcode & Color & Appearance :Yellowish
5. Water Consumption & W.W.G (KLPD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
6. Parameter : 12 ,Cap No & Weight :
;_r‘ Parameter Unit Test Method Range of Testing Result ,
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 600C 31 g
2 pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1—14 pH value As of] 7.64
3 | Total Dissolved Solids mght Gravimetric method. {2540 C APHA Standard Method 10 — 200000 mg/L 10558
1 | Suspended Solids mgfl Gravimetric method., (2540 D APHA Standard Methoq 2 — 10000 mg/L 20
5 | Ammonical Nifrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mgi!. 8DL
5 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard § 1 - 50000 mg/l 4280
7 1 Sulphate mglt APHA(23rd edi) 4500 SO4 E 2-40mg/t 1118
SJ C' yical Oxygen Demand mgft APHA (23rd Edition)- 5220 B Open Reflux Method-2{ 5.0- 50000 mg/f 105 .
) 1 Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mgll 8oL |
& " olic Compounds mgil 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/l 038 ‘
1[BOD@EDays27ac) | mel__[3-DayBODIest (1S 3025 (Part 44) 1993 Reaffirme( 05-50000 mgt |~ 24

aboratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVA,S5.0

e :
1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The reporl shall not be reproduced except in full or part without approval of the laboratory.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

i s@Q 'Qﬂs: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents




1210

S ; i Bharuch-392015

Organic Chemicals manufacturing / LAB Inward : 47481 Teie:(0264)2246333

TEST REPORT

est Report No. : 47481 Date: 30/04/2022 |

. Mame of the Customer ¢ TML Industries Ltd. - 15812

- Address : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In

: REP-Representative/Grab, (Insp Type : HOR-H.G.Reference),

v

-Mature of Samiple

-Sample Collected By : Ms Patel. Mancy. A, ARE
Quantity of Sample Received : 5 it
Code Mo. of the Sample 1 348911
Date & Time of Collection & Imwarding 1 21/04/2022 , (1345 to 1547) & 22/04/2022
Date of Start & Completion of Analysis 1 22/04/2022 & 30/04/2022

Sarmpling Point ## Final Outlet of the ETP ~ Final treated waste water holding tank of

). Flow Details (Remarls) ETP

{. Mode of Disposal 5

1. Ultimate Receiving Body : VECL Channel

i. Temperature on Collection : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi

!.(< oys Nos for : 31 & pH Range on pH Strip :@7-8 on pH strip
: Barcode & Color & Appearance :Yellowish
i, Water Consumption & W.W.G (KLPD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000

Unit Test Method : Range of Testing Result
Pt.Co.Sc. 12120 B APHA Standard Methods 22nd edi, 2012 2 - to 99 Hazen & 1-50 10

Parameter

Colour

(

soratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVA S.0O

1. The results relate only to the items sampled and tested.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full or part without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.
6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents




Sample ID:3 33482 - Analysis Completion: 11/07/2022 ]
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L-1/14943, LA Phase-2 i

)
i

Narmadanagar

Organic Chemicals manufacturing / LAB Inward : 48036

Bharuch-392015
Tele:(0264)2246333

Acereditation Standards & NABL Certificure Deetaily - TO7844 /oo | Validity: 2978272023

‘est Report No. : 48036

TEST REPORT

. Name of the Customer
. Address

- Nature of Sample

- Sample Collected By

- Quantity of Sample Received

- Code No. of the Sample

- Date & Time of Collection & Inwarding
- Date of Start & Completion of Analysis
. Sampling Point

0. Flow Details (Remarks)

i, EofDisposa!

2. &mxmate Receiving Body

3. Temperature on Collection

1. Carboys Nos for

5. Water Consumption & W.W.G (KLPD)
5. Parameter

: TML Industries Ltd, - 15812
¢ 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District ; Bharuch, GIDC : Not In
: _REP-Representative/Grab, (insp Type : APP-On Application)
: Ms Patel. Naney. 4, AEE
¢ Slit
: 353482
¢ 30/06/2022 , (1705 to 1710) & 01/07/2022
: 01/07/2022 & 11/07/2022
Final treated wastewater holding tank of ETP ~
¢ VECL channel through own pipeline
: Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
31& pH Range on pH Strip :7-8 on pH strip
: Barcode & _Color & Appearance :Faint yellowish
¢ Ind :594.000, Dom :18.000 & Ind :234.000, Dom :15.000
¢ 12 ,Cap No & Weight :

N Parameter

Unit l Test Method Range of Testing i

Centigrade {ls: 3025 (Part ~ 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC " i
pH Units ]4500 H+ B APHA Standard Methods 23rd edi.2012 | 1 — 14 pH value As or{ 7.85
mg/l ’Gravimetric method. (2540 C APHA Standard Methog 10 — 200000 mgfl. ‘ 7134 ]

pH
Total Dissolved Solids

|
Temperature ’
|
|

Suspended Solids mg/l ]Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 14 j
Ammonical Nitrogen mg/t f1).'ﬁtrimetric method (4500 NH3 B & C APHA Standa} 1-2000 mg/l. 4.48 7
Chloride ‘ mg/l Argentometric method. {4500 CI? B APHA Standard r; 1 - 50000 mg/i 2930 —l
Sulphate mgfl APHA(23rd edi) 4500 SO4 E 2-40mg/t 678 j

Chp'n_i\cal Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/l
"ol mgft Liquid — Liquid Partition Gravimetric method. (5520 B] 01~ 1000 mg/l
mg/l 4 Amino Antipyrene method without Chioroform Exkra"- 0.1 - 50 mg/

~ mgl 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmef 05-50000 mgl

-}
Oil . Grease

~ nolic Compounds
H (3 Days 2700)

—_—r ]
]

)

2«

roratory Remarks : Appraved By:398-lab_399 Dt.: 12/07/2022

R.C.VASAVA,S.0

1. The resuits relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced exceptin full or part without approval of the faboratory.,
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials,
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
j isdiction only.
{pits: as per Schedule V] of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents




Sample ID:353482 - Analysis Completion; 11/07/2022
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L-3713%/3, G ynase-2

Mayrmadanagar

S

2st Report No, : 48036
Name of the Castomer
Address

Nature of Sample

Sample Collected By

Quantity of Sample Received

Code No. of the Sample

Date & Time of Collection & Inwarding
Date of Start & Completion of Analysis
Sampling Point

. Flow Details (Remarks)

. Mode of Disposal

o +*mate Receiving Body

.( ( ."i)era\‘.ure on Collection

. Carboys Nos for

. Water Consumption & W.W.G (KLPD)

Organic Chemicals manufacturing / LAB inward : 48035

Bliaruch-392013

Tele:(0264)2246333

TEST REFPORT

. TML Industries Ltd, - 15812
: 33-P,34-P, 35,37,39,AT. & POST.PI‘LUDRA,,TAL. JAMBUS.A‘XR,

Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Mot In

 REP-Representative/Grab, (Insp Type : APP-On Application)
1 s Patel. Mancy. A, AEE

: 51t

: 353482

: 30/06/2022 , (1705 to 1710) & 01/07/2022

2 01/067/2022 & 11/07/20622

Final treated wastewater holding tank of ETP ~

: VECL channel through own pipeline

: Vadedara Enviro Channel(VECL) Estuary ofRiver Mahi
: 31 & pH Range on pH Strip :7-8 on pH strip

: Barcode & Color & Appearance :Faint yellowish

¢ Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
;12 ,Cap No & Weight :

Date: 12/07/2022 |

Test Method
2120 B APHA Standard Methods 22nd edi. 2012

Range of Testing l Result
2-t099 Hazen & 1-50) 05

!
Parameter i

i
! Colour

[

AN

rgratory Remarks : Approved By:399-lab_399 Dt.: 12/07/2022

R.C.VASAVAS.0

1. The results relate only to the items sampled and tested,

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.




1213

{wda)
-- 069 904 LT0T L69T T9¢T - 8STT 0001 s1eydns 6
-- 8700T Z6vL 8898 ovSs 8958 - 7628 0005 (wdd) sqi 8
-- - o1 ST ST 3¢ LT - 0T 00T {wdd) ss1 12
! {wdd)
- 391¢ 1z9¢ 079¢ 0167 €STE - 9y9¢ 009 SpLIOID 9
9¢ 0z LT v 9z 13 ve 0€ 001 (0913d) 10j0) S
{wdd)
- S S S S- S - S 0s us3041N 17
- jediucwwy
- - - - - - - - 00T (wdd) gog €
0T €91 8 61T vl LOT 19T £ET 0s2 (wdd) god r4
(€L 6L 192 9¢/ LSt ¥SL £TL g€/ $°8-5'9 yd I
¢c0T-60-0T | ZZ0T-60-£0 | Z20T-60-00 | 220Z-80-SC | 2202-80-07 CC0T-80-LT | 2Z0Z-80-9T | 7Z0Z-80-v1 - aleq
Hnsay ynsay ynsay nsay }ynsay 3insay 3nsay 3insay HW g92dD | Jesweleg | oNdS

HIUOAl 7 15E17 Jo Blep AsisAjeuy 1I3A ‘py] Serasnpul TALL




1214

0 0¢ 0 ELY9 vS0 ¥8'” 9L 9541 00:2T zz0z-das-0z
88'ET g 0 €6'19 ¥S°0 8.6 €9°2 96'9/ 0T:2T zzoz-des-0g
57T 1°0¢ 0 €29 ¥S0 126 ¥9°L LTLL 0T:21 ¢zoz-des-og
TE0T - 7og 0 vT's9 S0 8.6 Q9L v0LL 0€'ZT 2z0e-das-07
0 0¢ 0 7519 ¥S'0 £6'8 99, 69°LL 0v:ZT 720z-d3s-07
W £'0¢ 0 5Z°59 Y50 1€'6 99, SELL 0S'ZT ze0z-dss-07
€TLT €0¢ 0 6559 vS0 T€01 997 ET°LL 00:€T 2z0z-das-07
0 ¥0€ 0 L8°€9 50 . 68'8 . {99t 9sLL . OT:€T 770z-d35-07
€EC S0€ 0 LE99 vS'0 lT'6 997, z0°8s 0T'E€T TZ0Z-das-0g
€872 §0€ 0 v9°59 . ¥5'0 7L'6 L9t 1897 0€:€T 220z-des-0g
7697 9'0€ 0 €549 S0 €8'0T L9°L LTLL 0v:€1 Zzoz-dss-0z
0 ) L0€ 0 IT°€9 250) £9'8 89/ AV 0S'€T 7702-d3S-07
7TTT L0E 0 56'99 ¥5'0 786 891 L8111 00'%T 2z0z-d3s5-07
0 80¢ 0 L9'¥9 S0 20'6 89°L 8L/ OT:vT ¢20z-d25-07
v/ 60¢€ 0 5459 50 95'6 69°L vELL 0Z:vT Zz0z-d3s-07
95°g 60¢ 0 9€'%9 S0 96 69°L 689/ 0€:¥T 720z-das-pg
516 1€ 0 L6'€9 BEES L6 897 ¥'97 OvivT £202-d9s-07
80T T'I¢ 0 #9 1,28 L8°6 89'/ 8€'9/ 0S:¥T Zzoz-das-0z
0 11 0 T4'Z9 7'zs 98'8 89°L 5T°9¢ 00:ST Zzoe-des-0g
612 1€ 0 ¥6'€9 1813 ¥9°'6 69°L 599/ 0T:ST 220z-des-07
130 €TE 0 60'¥9 ST'TS ¥1'6 89"/ 78'9¢ 0Z:ST ¢zoz-des-gz
$S°TT £1¢ 0 €6'SS 76'6L 686 89°L 852/ 0€'ST 2zoz-das-gz
ag'g vTE 0 LT'S9 6L v5'6 89°L 9514 0¥:ST Ze0z-das-0z
v6°E SIE 0 TL°€9 y1'8L 62'6 89°L 9.°9¢ 0S'ST zzoe-des-gg
0T ST 0 €99 ¥5'0 €L'6 69°L 819/ 00:9T zz0z-ds5-07
56 971¢ 0 1259 50 68'6 89/ 89/ 01:9T zz0z-das-0g
SL6 . S1E 0 v8'€9 ¥S'0 68'6 69°L ST'9L 0Z:9T 2Z0zZ-d3s-0g
4N LTE 0 1879 $5°0 756 69'L €1°9/ 0€:9T zzoz-das-0z
7T 81¢ 0 6v°79 v5'0 I'6 69°L €597 0v%:9T zz0z-das-07
19762 81¢ 0 9t°99 50 ¥S°0T 69°L vE'LL 05:9T zz0z-des-0z

{'ba-uszeH)y0100|  (OVdNIL]  (I/3WIvHN (/8wissli  (u/sw)moma|  (i/Sw)aoa| (HA)Rd (i/3w)aod dweissui]

220z/das/pz:sa1asnpul TIALL 1D3A




1215

TMI. Industries Ltd Piludara Biofilter
Biofilter Feed Biofilter outlet
Date pH TDS oD nH DS CoD
- PPM PPM - PPM PPM
01-09-2022 8 14000 1190 6.8 13300 620
02-09-2022 8.45 13000 1220 6.65 12300 625
03-09-2022 | ' 8.36 13000 1220 7.05 12800 620 ’
04-09-2022 8.84 15000 1250 7.3 15000 690
05-09-2022 8.88 13500 1225 7.35 13000 580
06-09-2022 8.46 12000 1190 7.24 12000 610
07-09-2022 8.54 14000 1210 7.15 14000 620
08-09-2022 8.65 13800 1220 7.2 13300 660
09-09-2022 8.87 12900 1260 7.1 12300 670
10-09-2022 8.76 13500 1245 7.15 12800 690
11-09-2022 8.74 13000 1195 7.24 12000 670
12-09-2022 8.57 15000 1275 7.15 14000 660
13-09-2022 8.65 13600 1190 7.1 12300 650
14-09-2022 8.68 13300 1240 7.15 12800 685
15-09-2022 8.48 14400 1260 7.3 15000 625
16-09-2022 8.56 14600 1240 7.35 13000 620
. 17-09-2022 8.47 13800 1245 7.24 | 12000 610
18-09-2022 8.59 14700 1050 7.15 14000 590
19-09-2022 8.78 14400 1140 7.08 13300 640
20-09-2022 8.67 13600 1240 6.03 12300 580
21-09-2022 8.57 13300 1260 6.5 12300 670
22-09-2022 8.63 13300 1190 6.9 1250 580
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. Manifest Number : 1886541

Date : 12/11/2022
Weight : 25.570 MT

. Manifest Number : 1887367

Date : 13/11/2022
Weight : 24.730 MT

. Manifest Number : 1887443

Date :13/11/2022

Weight : 31.000 MT
Manifest Number : 1888049
Date : 14/11/2022

Weight : 27.780 MT

Total Weight : 109.08 MT
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Annexure 3,

ETP Sludge Dispatched To TSDF



o

Safe Enviro Private Limited [5368

To be forwarded
Committee,

by To be

gt
~t

Sender Mame

TML Industries Lid. [15812]

Address AT. & POST.PILUDRA,, TAL. JAMBUSAR, Taluka :JAM Distict:BHA Pin nq:391816
Contact Details  {9598508387 Kismat@tmlind.com fGPS Coordinates Lat :122,158949976473494 Long
172.85772323608398
Receiver's Details
State Gujarat nype of Facility Common TSDF
Facility Details  {Safe Enviro Private Limited [53681]
Contact Details 9510860178 info@detoxindia.com ! Lat :22.038579882827026 "

‘GPS Coordinates

Long:72.85685783252949

Receiver’s Certification of Receipt of Hazardous waste

Address 966 to 976, 1640 , 1045 to 1049,- Taluka :JAM Distict: BHA Pin n0:392150

Waste Details
Waste Details I~35~35.3~Chemical sludge  from waste water treatment
Waste Intended |LandFill ITcta! Qty ) 25.570MT Consistency |Solid
for

Transporter Details :

Name Khera Transport Co. ! Contact Details f9925065555 khera.transport@gmail.com
Address Near Cargo motors,Ranoli District :Vadodara Taluka :Vadodara

Vehicle Details .

GIOBAX6565 (IMEL No :862095058924702) | GPS Enabled Yes 'Type of Vehicle ,Truck

Ghanshyam Mishra Driver Contact No 7096621807
Waste Transportation Details
]Number of Drums 0

No of bags

Vehicle no

Driver name

12/11/2022 1:00PM
ETP SLUDGE SEND TO M/S Safe Enviro Private Limited~966 to 976,
1040, 1045 to 1049,- City :MAGNAD Taluka :JAMBUSAR
Distict:BHARUCH :

Sender’s Declaration

1. T hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled - and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. T hereby declare that we have obtained membership of common facility / carried out agreement with
disposal/ actual use of hazardous waste,

TML INDUSTRIES LTD,

[R e
Abdiehna stdml et 10, Date:
Tal. Jambusar, Dist. Bharueh. \ D‘\u\ 29
C3TIN: 248ABCTO793K1Z7 -

gement of Receipt of waste
Date: | |

Loose Waste ] 25.570
0 .

Vehicle Depart.
Remarks

actual user for

Signature:

Kisma

&

4 P

o th gy
Fantory Maoananer

Transporter’s Acknowled
Stamp:

Signature:

Mo

Stamp: Date: Signature:

By scanning QR code, copy of transporter will be display. (All copy has same infermation)

88fadZaa-ub82~4d68-38ee-369633621:112 Page 1 of 1
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[53681] | Manifest No: S @Hy@
1887367 S
1373172022

ravded by the cocupier to the State Pollntion Control Board or

"y i

Committee,
Sender’s Details ]
Sznder Mame TML Industries Lid. [15812]
Address AT. & POST.PILUDRA,, TAL. JAMBUSAR, Taluka :JAM Distict:BHA Pin na:391816
Contact Details 9893508387 Kismal@tmlind.com GPS Coordinates Lat :22.158949976473494 Long

172.85772323608398

Receiver's Details

State Gujarat lType of Facility Common TSDF.
Facility Details | Safe Enviro Private Limited [53681]
Contact Details 19510860178 info@detoxindia.com GPS Coordinates £at:22.038579882827026

Long:72.85685783252949

Address 966 to 976, 1040 , 1045 to 1049,- Taluka :JAM Distict: BHA Pin n0:392150
Waste Details
Waste Details I~35~35.3~Chemical sludge from waste water treatment

Waste Intended |LandFill Total Qty 24.730MT Consistency |Solid
for .

Transporter Details

Name Khera Transport Co. IContact Details ,9925065555 khera.transport@gmail.com
Address Near Cargo motors,Ranoli District :Vadodara Taluka :Vadodara
. Vehicle Details -
Vehicle no GI06AX6565 (IMEL No :862095058924702) | GPS Enabled Yes lTvpe of Vehicle  {Truck
Driver name Ghanshyam Mishra Driver Contact No 7096621807 }
D Waste Transportation Details
Vehicle Depart. [13/11/2022 12:15PM fNumber of Drums 0 Loose Waste ’24730
Remarks ETP SLUDGE SEND TO M/S Safe Enviro Private Limited~966 to 976, No of bags 0]
1040, 1045 to 1049,- City :MAGNAD Taluka :JAMBUSAR
Distict:BHARUCH

Sender’s Declaration :
1. Thereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled » and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. Thereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/

. 3
siries Lid

[

oy

“or THIL indust

Date:
XY ] 22

Transporter’s Acknowledgement of Receipt of waste
Stamp: Date: Signature:

i?-,\ ﬁ.\] 2.2 g o

Receiver’s Certification of Receipt of Hazardous waste

Stamp: Date: Signature:

* By scanning QR code, copy of transporter will be display. (All copy has same information)

Print by 15812@&/11/2022 11:26:41 AM 725eccb1-e832-4b{0-8h68-bb3edd2d9ad6 Page 1 of 1
N 4
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Safe Envire Private Limited [53 681] ’ Manifest No: Copv 1
1887443 s
f 13/11/2022 T
Te be forwarded by Te be forwarded by the oceupier fs the State Pollution Conirol Board or
Committen,
Sender’s De
Sender Name THML Industries Ltd, [15812]
Address AT, & POST.PILUDRA,, TAL. JAMBUSAR, Taluka :JAM Distict:BHA Pin no:391816
Contact Details 9898508387 kismat@tmlind.com GPS Coordinates ' L2t :22.158949976473494 Long
172.85772323608398
Receiver's Details
State Gujarat l’fype of Facility Common TSDF
Facility Details | Safe Enviro Private Limited [53681)
Contact Detalis 9510850178  info@detoxindia.com GPS Coordinates Lat 122.038579882827026
Long:72.85685783252949
Address 966 to 976, 1040 , 1045 to 1049,- Taluka :JAM Distict:BHA Pin n0:392150
Waste Details
Waste Details I~35~35.3~Chemical sludge from waste water treatment
;Naste Intended |[LandFill Total Qty 31.000MT Consistency |Solid
or

Transporter Details

Name krishana roadline ICOntact Details 19925065555 khera.transport@gmail.com
Address GACL Ranoli road opposite BPCL petrol pump,GACL Ranali road opposite BPCL petrol pump District :Vadodara Taluka

:Vadodara

: Vehicle Details
Vehicle no GJ05AX2282 (IMEI No :358980100228627) | GPS Enabled Yes lType of Vehicle Truck
Driver hame " |Naseér bhai ) - | Driver Contact No - |9622628225
Waste Transportation Details

Vehicle Depart. [13/11/2022 1:20PM INumber of Drums 0 Loose Waste JBI.DOO
Remarks Safe Enviro Private Limited~966 to 976, 1040, 1045 to 1049, City No of bags 0

MAGNAD Taluka :JAMBUSAR Distict:BHARUCH

Sender’s Declaration

1. Thereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled ; and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. T hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste.

Rdme Ritdééath Date: =0T

Tal. . v T

GSTiN , !o]n)zL_ ;

Transporter’s Acknowledgement of Receipt of waste

Stamp: Date: Signature:
\3\ \\\ N7 (1L

Receiver’s Certification of Receipt of Hazardous waste

Stamp: Date: Signature:

By scanning QR code, copy of transporter will be display. (All copy has same information)

Print by 15812 @ 13/11/2022 12:31:44 PM a96fefd7-514b-4b92a-9f5d-51b0937db2d Pagelof1l
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Confidential

At

M/s TML INDUSTRIES LIMITED
Plot no: 33,34,35,37 & 39 At & Po: Piludra- 391816, Taluka: Jambusar, Dist. Bharuch,
: Gujarat, India

NATIONAL PRODUCTIVITY COUNCIL
- (Under Ministry of Commerce & Industry)
E -5,G.1. D. CELECTRONIC ESTATE
GANDHINAGAR - 382 026
PHONE : 9179 23287343, 23287344

Website: www.npcindia.gov.in
Date: 07/03/2023

%
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Water Audit Report of M/S. TML Indusiries limited Jambusar, Bharuch, Gujarat

Acknowledgment:

National Productivity Council, NPC places on record its sincere thanks to M/s TML
Industries Limited. At & Po: Piludra- 391816, Taluka: Jambusar, Dist. Bharuch, for
entrusting the task of conducting Water Audit Study as per CGWA guidelines at M/s
TML Industries Limited. At & Po: Piludra- 391816, Taluka: Jambusar, Dist.
Bharuch.

We hereby express our sincere thanks to:

Mr. Kuldeep rathod (Executive -EHS)

Mr. Nilesh P Parekh (Sr. Manager -QA)

Mr. A.l.Motka (Dy. Manager-Egg.)

Mr. Liyakat Malek (Sr. Officer-utility)

Mr. Kalpesh Thakkar ( Sr. Officer-people care)
Mr. Mansukh Parmar (Officer Instrument)

From TML for their proactive support and courtesy extended to the NPC Team during
field study. '

We also thank other officials & Staff of M/s TML Industries Limited for their

cooperation and support provided during data collection. We are also grateful to all
those we interacted with during the audit who gave us operational insights.

RegrohalDirector Date: 07/03/2023
National Productivity Council

RD, Gandhinagar

M

National Productivity Council, Gandhinagar 2




Plot No-33,34,35,37& 39 At & Po: Piludra- 391816, Taluka: Jambusar,
Dist. Bharuch, Gujarat, India

RATICMAL PRODUSTIATY CLANEH.

NATIONAL PRODUCTIVITY COUNCIL

(Under Ministry of Commerce & Industry)
E~5,G.1.D. CELECTRONIC ESTATE

GANDHINAGAR — 382 026
PHONE : 9179 23287343, 23287344

Website: www.npcindié.gov.in
Date: 31/12/2021
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vvater Audit Report of TML Industries limited Jambusar, Bharuch, Gujarat.

Acknowledgment:

National Productivity Council, NPC places on record its sincere thanks to
TML Industries Limited. At & Po: Piludra- 39186, Taluka: Jambusar, Dist. Bharuch,
for entrusting the task of conducting Water Audit Study as per CGWA guidelines at TML
Industries Limited. At & Po: Piludra- 39186, Taluka: Jambusar, Dist. Bharuch.

We hereby express our sincere thanks to:

Mr. Kismat Patel (Dy. General Manager - Operations)
Mr. Nilesh P.Parekh (Sr.Manager- Quality Management.)
Mr. A.LMotaka (Dy.Manager -Engg.Services.)

Mr. Kuldeep Rathod (Senior Officer - EHS)

Mr. Sandeep Padhiyar (Executive - People care) |

Mr. Malik (Officer- Utility.)

Miss. Ruhika Vaghela (Officer - EPD Dept.)

l'rom TML for their proactive support and courtesy extended to the NPC Team during
field study.

We also thank other officials & Staff of TML Industries Limited for their cooperation
and support provided during data collection. We are also grateful to all those we
interacted with during the audlt wh o:gave us operational insights.
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x 5

Regional Director
National Productivity Counci

Date: 31/12/2021

M_

National Productivity Council, Gujrat 2
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TML INDUSTRIES LTD

UNDERGROUND UTILITY
ENGINEERING SURVEY USING
GROUND PENETRATING RADAR (GPR)
FOR INTERNET CABLE LAYING
PROJECT AT SURVEY NO. 35 TO 47, 51
TO 55 & 60 A VILLAGE PILUDARA,
TALUKA JAMBUSAR, DIST. BHARUCH,
GUJARAT

JUNE 2020

» Kadam

¢ Environmental Consultants
www.kadamenviro.com

Environment for Development
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Ref. No, TML/PIL/GPCB/002/2020-21 ‘ o INDUSTRIES 1Tp,
Date: 19" May, 2020 ‘

To, -

Member Secretary

Gujarat Pollution Control Board, ID-15812

Paryavaran Bhavan, Sector -10 A ' .
Gandhinagar: 380010 ) :

Sub: - Ground penetratin

g Radar (GPR) survey of our site M/s TML Industries
Limited- Unit- )

2020 at 12.00 noon at the VECL Auditorium at
Dhanora. i ’

Respected Sir;

With reference to above subject, we have allocate

tries Limited-Unit-} (ID: 15812) At.Piludara, Ta.Jambusar Dist.Bharuch to M/s Geocrate
Radar Technology Pvt. Ltd.Indian institute of Technology Gandhinagar.The copy of LOI

short time.

dated 19" May,2020.is attached as per Annex. A. P.O will be sending your office within;

Thanking you,

Yours faithfully
For TMIINDUSTRIES LTD. Unit-|

anager - Operations.
bove

A

Encl: A

Cc to: Unit Head-Bharuch _ : . IR .
Gujarat Pollution Control Board, : v
“Paryavaran Bhavan, Sector -10 A
Gandhinagar: 380010

N

ate Office : 601, "B" Tower Alkapuri Arcade, R. C: Dutt Road, Vadodara - 390 007, Gujarat, INDIA. Tel. : +91 265 23243:;:;0722 / g;.e 23: ;375; o1 3544 23,7229 : »
[11: At & Post : Piludra - 391 816, Tal. : Jambusar, District : Bharuch, Guijarat, INDIA. Tel. < +91 2644 237227 /8/ 73469}273563 F;x: <t 2603 ormsgn.
2] ; Canal Road, At & Post ; Karakhadi - 391 450, Tal. : Padra, District : Vadodara. Gujarat, INDIA, Tel, ; +91 2662 2 \ !

CIN: U74120GJ1989PLC012329 www.tmiind.com

amANcoannar

)
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Date : 19" May; 2020,

To, :

Geocrate Radar Technology Pvt. Ltd.

Indian institute of Technology Gandhinagar
Palag, Gandhinagar - 382355

INDUSTRIES 170,

Kind attn, : Ma&am Silky Agrawal

Sub ~ LOI For Ground Penetrating Radar

Reference : Commaercial offer dated pgth March, 2020,

Dear Madam, .

We are pleased to issue the order confirmation for subject ;;ackage to M/s Geocrate Radar
\(( -hnology with following terms and conditio;ws. Purchase Order will be issued shortly,

Scape of Supply:

Description Total Price

GPR Survey Fee Rs.2,40,000/-

Mobilization &Accommod:ztioq

Commiercial terms and Conditions :

1. Payment terms: 20% advance for mobilisation 60% after site work completion and 20% after
submission of report.

2. GST: 18% applicahle.

3. Billing address :

TML INDUSTRIES LTD
AT & POST - PILUDRA, TA : JAMBUSAR
DIST: BHARUCH

((’f“"arat ~-391816

GST NO - 24AABCTO793K127

Thanks & Regards,

For TML JNDUSTRIES LIMITED,

Jy. Gen Managhr .

26 1601, "B" Tower Alapuri Arcade. . . Dul Road. Vadadara - 390 007, Gujarat, INDIA. Tel. : +91 265 2343302/ 04, 234 13?5 2444 237208
& Post : Piludra - 331 816, Tal.: Jambusar, District : Bharuch, Gujarat. INDIA, Tel. : +91 2644 237227 / 8/ 237372, Tale » FaxF~ +‘9' o "6(;2 ; ;3321 i
nal Road, At & Pos! : Karakha - 391 450.Tal.: Padra, Distric! : Vadodara, Gujarat, INDIA. Tel.  +91 2662 273469/ 273563, Fax : +91 2 ‘ _
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

AT PUNE
ORIGINAL APPLICATION NO. 65 OF 2023 (WZ)

RAKESH PATEL .. APPLICANT
Vis
M/s LOXIM INDUSTRIES
AND OTHERS .. RESPONDENTS
VAKALATNAMA

KNOW ALL to whom these present shall come that we, the above named do hereby
appoint:
Saurabh Kulkarni, Prashant Bhat
Advocate Advocate

M/s.D.V. Kulkarni & Co., Advocates
420, Shaniwar Peth, Near Ahilya Devi School,
Next to Sudarshan Hall, Pune — 411 030,
Ph(O) 24459027
(Email) sdkadvocate@gmail.com

Hereinafter called the Advocates to be, M/s TML INDUSTRIES LIMITED
Respondents.6 Advocates in the above noted case & authorize them:

To, act appear and plead in the above noted case in this court or in any other court in
which the same may tried or heard.

To sign file, verify and present pleadings, appeals, cross-objections or petitions fee
executions review, revision, withdraw compromise or other petitions or affidavits or
other documents as may be deemed necessary or proper for the execution of the said
case in all its stages subject to payment for fees for each stage.

To file and take back document, to admit &/or deny the document of opposite party
To take execution proceedings.

And I the undersigned do hereby agree to ratify and confirm all acts done by the
Advocates or their substitute in the matter as my/our own acts, as if done by me/us
intents and purposes.
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AND I/We undertake that I/We or My/Our duly authorized agent would appear in
court on all hearing &will inform the Advocate for appearance when the case in called
IN WITNESS WHEREOF we do hereunto set,our hand to their presents the contents
of which have been understood by us on this® l?aay of September 2023

ADVOCATES
Signature

(RS cma)
Prres

I am not a member of Advocates Welfare Fund and therefore
stamp of Rs.2 is not affixed herewith.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
AT PUNE
ORIGIKJAL APPLICATION NO. 65 OF 2023 (WZ)

RAKESH PATEL 7 APPLICANT

M/s LOXIM INDUSTRIES
AND OTHERS ... RESPONDENTS

AFFIDAVIT TO THE REPLY ON BEHALF OF RESPONDENT
- NO.6

MAY IT PLEASE THE HON’BLE COURT:
I, Kismat Patel, Age 53 years, working with M/s TML

INDUSTRIES LIMITED the Respondent No.6 herein above. do hereby

state on solemn affirmation as under:-

OL.  That the Respondent No.6 is filing the reply to the present Original
Application. The facts and circumstances are well set out in the
main body of the Reply. The Respondent No.6 adopts, maintains,
confirms, repeats and reiterate whatever has been stated in the
main body of the reply and for the sake of brevity, convenience
and in order to avoid repetition, craves leave of this Hon"ble

Tribunal to treat the statements, averments and submissions in the

main body of the Reply as part and parcel of this Affidavit as if the
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same are reproduced herei it
eproduced herein ad-seriatim, with a view (o avoid
repetition and for the sake of brevity.
I say that whateve i
y that whatever stated in the Reply and the present Affidavit is
true and correct to tk g
correct to the best of my knowledge, information and
belief and the legal advice, which I believe to be true.

Solemnly affirmed at =q onds- day of September, 2023.

NOTARY

SNEHA HAH
NGTARY, VADODARA
Govl. of Guﬁrat (lNDlA)
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INDIA NON JUDICIAL =~ |
Government of Gujarat i
B
Certificate of Stamp Duty i
P
' IN-GJ503873476868642V L :
" 29.5ep-2023 11:15 AM — {
IMPACC (CS)/ gj13260019/ BARODA/ GJ-BA ;
SUBIN-GJGJ1326001925003309731549V 4
TML INDUSTRIES LIMITED : 42
Article 4 Affidavit :
AFFIDAVIT 3
0 :
(Zero)
2
TML INDUSTRIES LIMITED
Not Applicable
TML INDUSTRIES LIMITED :

300
(Three Hundred only)




P ou may write to us on
our email id estamp.ahmedabad@stockholding.com or visit our
Branch/Centre.

Yoil

¢ AU TR YuEutell (Qoidl www.sheilestamp.com g2l Aacl 618
8lSEatell "gRMol Mo AMRAZA Wl ¥\ AR WL Bok

(B=ll (a1l www.stockholding.com UR GUEet B) UR %t A ustall
AslY B,

o VL YHIBIUAHL 53¢ SlEFUGL 3512 VUHLeA B WA A Slweldl ell el B,

* U GRIL YHIRUAHL SlEUQL R wgua A ¥\s SR3atell st 7
Yo Uz 2ub 524

¢ SR0U dollld nesidl 12 wna |
estamp.ahmedabad@stockholding.com U §-REe 824 3
- AL/ Bos ofl Heusid Adl,




1245

ANNEXURE-R-1

INDEX
Sr No Perticular Ref
1 NGT Notice dated 9th Aug 2023 to TML-Karkhadi Unit Annexure 1
2 NGT Order dated 3rd Aug 2023 Annexure 2
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WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 65/2023 WZ
EARLIER ORIGINAL APPLICATION NO. 276/2022 PB LP

RAKESH PATEL
VS.

M/S LOXIM INDUSTRIES LTD. & ORS,
To,

1. M/s Chemstar Organics (i) Limited, \ Respondent No.5
Through Managing Director,

Plot No. 474, 475, 578, 579, 580, 581,

Viil: Umraya, Tal: Padra, Dist: Vadodra-391440,

2. M/s TML Industries Limited (Unit: II), Respondent No.6
Through Managing Director,
Plot No. 1896-A, 1902, 1903,

ECP Road, Vill: Karakhadi,
Tal: Padra, Dist: Vadodra-391440.

NOTICE

1. The above titled Original Application is posted for hearing on 11.10.2023 at 10.30
AM through Video Conferencing before The National Green Tribunal, Western Zone
Bench, Pune.

2. Please note that you shall make yourself available, or represent through authorized
legal representative, on the date and place indicated herein above, in default, the
said Original Application will be heard and determined in your absence.

3. Given under my hand and the seal of this Tribunal, this the 09.08.2023,

=" Registrar,
NGT, WZB, Pune

Encl. Compilation 1& II along with the order
(For Orders, Cause lists & other information, please visit our website www.greentribunal.gov.in}
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Item No.5 (Pune Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

[THROUGH PHYSICAL HEARING (WITH HYBRID OPTION)]

ORIGINAL APPLICATION NO.65 OF 2023 (WZ)
[Earlier Original Application No.276/2022 (PB) (L.P.)]

Rakesh Patel .... Applicant
Versus
M/s Loxim Industries Ltd. & Ors. .... Respondents

Date of Hearing : 03.08.2023

CORAM: HON’BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. VIJAY KULKARNI, EXPERT MEMBER

Applicant : Mr. Ivo D’Costa, Advocate along with
Mr. Shivshankar Swaminathan, Advocate

Respondents : Ms. Manvi Damle, Advocate for R1
Mr. Saurabh Kulkarni, Advocate for R-2
Mr. Maulik Nanavati, Advocate for GPCB

ORDER

1. The petitioner/applicant Mr. Rakesh Patel has sent a complaint on
24.02.2022 stating therein that many chemical companies like M/s Bodal
Chemicals Ltd, M/s Loxim Industries Ltd. and M/s Mayur Dye Chem
Intermediates Pvt. Ltd. produce polluted water/effluent and the same is
being discharged in Padra Canal through pipeline without treatment. On
this letter/complaint, cognizance was taken by the Principal Bench of
this Tribunal on 28.04.2022 and a Joint Committee was constituted with
a direction to furnish factual and action taken report within two months.

2. In pursuance of the aforesaid order, the Joint Committee had
submitted its report dated 19.07.2022, which was considered by the
previous Bench on 21.07.2022. By the order passed on 21.07.2022, the

Joint Committee report was directed to be sent to the

Page 1 of 5
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Chairman/Managing Directors of respondent Nos.1 to 4 Companies,
requiring them to file reply against the allegations made in the
application. It was further directed that the Joint Committee shall take
site inspection and look into the allegations regarding highly polluted and
dangerous chemicals mixed water effluent, being discharged in Padra
Canal through pipeline without requisite treatment. It was also directed
that since the same appeared to be due to improper working of CETPs
and mismanagement of channel by VECL, the Joint Committee was
directed to verify factual position of quality of effluents discharged and
also compliance of the consent conditions and environmental norms,
including compliance of the provisions under Coastal Regulation Zone
(CRZ) Notification. The Joint Committee was, therefore, directed to take
appropriate remedial action by following due process of law.

3. Next the matter was considered on 21.10.2022, on which date it
was recorded that the service of notice was sufficient on all respondents —
industries. All the respondents had taken objection with respect to
territorial jurisdiction of the Principal Bench, which is recorded in the
said order and thereafter, this matter stood transferred to this Bench.

4. In compliance with the order passed by the previous Bench on
21.07.2022, the Joint Committee submitted its second report, which is
annexed at pages 675 to 682 of the paper-book, wherein following
conclusions are drawn:

“l1. - It is to mention that the concentration of various monitored
parameters has shown decreasing concentration trend since
April-2022 onwards. This improvement is mainly because of
stringent monitoring in Zone 3 by GPCB and consequent less
discharge or no discharge (the unit installed Zero Liquid
Discharge facility) by many of the industries especially those
located in Zone 3.

2. The analysis results of samples collected from final discharge
point of 02 CETPs inspected by the joint team were found
within prescribed CCA standards for key parameters namely
COD, BOD and Ammonical Nitrogen in both the CETPs,

Page 2 of 5
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Concentration of Chloride, Sulphate & TDS in the treated
effluent are exceeding the prescribed CCA standards in both
the CETPs. However, considering all treated effluent through
VECL is being finally discharged into Estuarine zone, CETPs
are seeking exemption from the norms of such inorganic
parameters under the reference of MOEF & CC Notification
dated 01/01/2016. VECL is going for detailed study to be
conducted by reputed agency like ITs in this regard as
informed by VECL to GPCB.

The joint team visited 30 industries other than 02 CETPs. Out
of 30 units visited by the joint team, the effluent management
system of 03 units namely (i) M/s Bodal Chemicals Ltd. Unit-
Vill, Vill:Ekalbara, Tq. Padra, Dist. Vadodara (i) M/s
Chemstar Organics (I} Limited, Vill: Umraya, Tq. Padra, Dist.
Vadodara and (iii) M/s TML Industries Ltd., Vil:Piludra, Tq.
Jambusar, Dist. Vadodara were found unsatisfactory. There
was no major noticeable violation observed in the other 27
units at the time of visit.

The observations on analysis results of 06 nos of auto samplers
installed by GPCB in Zone-3 of VECL channel as part of
stringent monitoring show that there is increase in COD
concentration between upstream & downstream of Zone 3,
means the potential contribution of COD in VECL is appeared
to be from dyes and dye intermediate units located in Zone-3.
Though significant improvement observed in the quality of
effluent being discharged at J point when compared to
analysis data of prior to Apr 2022. However, quality of
effluent being discharged through VECL channel at J Point is
still exceeding the prescribed CCA standards. Especially the
presence of cyanide which was not found earlier and therefore
required to be revisited and rechecked for conforming its
presence beyond norms.

VECL is still discharging some of the effluent through old open
channel in the downstream of Vedach pumping station.

VECL is discharging the effluent in the estuarine zone of River
Mahi. As per CCA specific condition no.11, VECL shall provide
deep sea tamper proof pipeline system as observed and
advised by NIO and NEERI, Nagpur. However, VECL is still
discharging the treated effluent in the estuarine zone of River
Mahi at the J Point downstream of village Sarod, Taluka
Jambusar, Dist. Bharuch.

It is observed that all the visited industries have installed ETP.
But looking to the above conclusion, it appears that these
industries are probably not operating their system properly, to
save on the operational costs.

Therefore, the Joint Committee proposes that :

Page 3 of 5
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(a) There should be CCTV Surveillance System with proper IP
Address connected to the control room of VECL and GPCB
so that any lacunae of operation shall be dealt with.

(b) A Third Party Expert Agency may be engaged on regular
and continuous basis to monitor the systems & ensure
proper operations of infrastructure of these companies.”

5. This report has not been considered by the Principal Bench, nor by
this Bench. But we find that there are two action taken reports filed from
the side of GPCB, one dated 02.11.2022 and another dated 12.07.2023.

6. In the second Joint Committee report, it is recorded that the Joint
Committee visited 30 industries other than two CETPs. Out of 30 units
visited by the Joint Committee, the effluent management system of three
units i.e. (i) M/s Bodal Chemicals Ltd. Unit-VIIl — respondent No.4 (ii)
M/s Chemstar Organics (I) Limited and (iii) M/s TML Industries Ltd.
were found unsatisfactory, while there was no major violation in other 27
units at the time of visit. It is also recorded in this report that the quality
of effluent being discharged through VECL channel at J Point is still
exceeding the prescribed CCA standards. Especially the presence of
cyanide, which was not found earlier, was required to be revisited and
rechecked. It is also recorded that VECL is still discharging some of the
effluent through old open channel in the downstream of Vedach pumping
station and VECL is discharging the effluent in the estuarine zone of
River Mahi.

7. From the above conclusions, it is apparent that two industries
namely M/s Chemstar Organics (I) Ltd and M/s TML Industries Ltd also
emerge as violators and they are not made parties in this Original
Application. We, therefore, direct the Registry to implead them as party-
respondents and issue notice to them, returnable four weeks.

8. Since the GPCB has found these two industries —~ M/s Chemstar
Organics (I) Ltd and M/s TML Industries Ltd to be unsatisfactory, why

they were found to be unsatisfactory has to be clarified by way of affidavit

Page 4 of 5
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and what action was taken regarding this has also to be made clear by
the GPCB. The affidavit in this regard shall be filed before the next date.

9. Put up this matter for next consideration on 11.10.2023.
Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

August 03, 2023
0.A. No.65/2023 (WZ)

npj

[NPJ] Page 5 of 5
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ANNEXURE-R-2

INDEX

Sr No

Perticular

Ref

Joint inspection report filed as JWC
as Annexure 32(TML Piludra) as
part of JWC report dated 20th Sept
2022

Annexure 3P

Notice of entry of Joint inspections
& Observations
(CPCB/CGWA/GPCB) dated 19th &
20th Sept 2022

Annexure 4P

Compliance dated on Joint
inspection reports

Annexure 5P

Showcause notice dated
03/11/2022 - TML Piludra

Annexure 6

Compliance dated on Notice dated
15/11/2022 - TML Piludra

Annexure 7

Summary of GPCB Notice of entry,
complliance date, Orders & legal
orders- Pre joint inspection & Post
Joint inspection

Annexure 8

VECL samples records of last 2
years

Annexure 9

GPCB Water & Air samples report
of last 2 years

Annexure 10

CGWA Joint inspection reports (
Photo copies of report 1st & 2nd
pages only) TML Piludra dated -
2022 & 2023

Annexure 11

10

GPR survey done dated 2021 &
information to Member Secretary
GPCB for TML TML Piludra. ( Photo
copies of report 1st & 2nd pages
only)

Annexure 12
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Annexure A 32
Inspection Report

ANNEXURE -3

Name & Address | M/s. TML industries Ltd

of unit Plot no. 33-P, 34-P, 35, 37, 39, At & Po: Piludra, Tal: Jambusar,
Dist; Bharuch.

Date & Time of 20/09/2022, 11:35 Hrs.

Inspection

Name, designation
& contact number
of industry
representative

Mr. Dixit Patel, Sr. Manager— Mo. 9898508393

Operational status
of unit at the time

In operation.

of inspection

Validity of CCA AWH-88278 and subsequent amendments valid up to 18/07/2022.
Unit has applied for CCA-Renewal, which is under process.

Products/Sector Organic Chemicals manufacturing (TCAC, Sodium salt of trichloro

pyridinol, Chloropyriphos, Triclopyr, Triclopyr Ethyl Ester,
Triclopyr Methyl Ester, Vinyl Laurate, ChloroSulphonic Acid)

a. Source of Water

Borewell (1 nos.) provided in the premises

Supply Unit has valid CGWA permission (up to 06/12/2023) for abstraction
b. Status of of ground water (582 KLD).
CGWA
permission, if
GW is being
used
ETP system The unit has provided ETP consisting of following treatment
provided units.
Neutralization Tank (lime dozing) — Filter Press (01 Nos.) —
Primary Settling tank — Equalization tank — Filter press (01
Nos.) — Aeration Tank (01 Nos.) — Bio filter plant collection
tank — Bio filter plant— Sand-Gravel & Carbon bed —
Collection tank — Aeration Tank (01 Nos.) — Collection
tank— Treated Effluent Tank (02 nos.) — Discharged into
VECL
ETP operational |e During inspection, unit was in operation. The operational
status condition of ETP was unsatisfactory in view of following

observations:

e The raw effluent neutralization tank (underground tank) was

almost empty and there was no fixed provision for removal of the
sludge from the tank.

e The pipeline from neutralization tank to filter press for

transferring the effluent was found disconnected.

® The primary settling tank was almost empty and there was no

fixed provision for removal of the sludge from the tank.

e There are many PVC/HDPE pipelines observed lying in the ETP

Page 1of5
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area without proper identification and clear intended purpose.

It is observed that different units of ETP are situated sporadically
in the premises leading to long transfer pipelines, which are
mostly underground.

The bio filter plant provided after primary and secondary
treatment units was observed non-operational. The effluent
coming out from the bio filter plant was observed acidic (@ 4-5
on pH strip), whereas the effluent from the inlet of ETP was
made alkaline by adding lime. It indicates that either
channelization of the effluent in the ETP is not proper or some
acidic stream of the effluent is entering the bio Filter unit of ETP
directly.

There was no continuous flow from secondary treatment units to
bio filter plant and tertiary treatment system i.e. Sand & Carbon
Filter. 02 nos. of final treated waste water holding cum disposal
tank of ETP were found empty. And therefore sample of treated
w/w could not be collected.

Highly alkaline unaccounted waste water was observed flowing
in an open kutchcha drain in the ETP area, which is finally
terminating in an underground tank. There was no provision for
treatment of the same.

Proper nomenclature and flow diagram not observed on different
units and effluent conveying pipelines in ETP area.

Photographs taken during inspection are attached herewith.

10

Is treated effluent
discharge line
provided above
ground?

No

11

Is treated effluent
discharge
observed into
VECL at the time
of inspection, if
yes then analysis
results of the
sample collected

No

12

Operational status
of OCEMS

OCEMS installed but connectivity to VECL is pending

13

Results showing in
OCEMS,
including
discharge flow
rate

14

Any bypass line /
unauthorized
discharge /
accumulation of
wastewater in
premises

Highly alkaline unaccounted waste water was observed flowing
in an open kutchcha drain in the ETP area, which is finally
terminating in an underground tank. There was no provision for
treatment of the same.

Page 20f5
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observed?

15 Is proper logbook | No
maintained
regarding
operation of ETP?

16 Quantity of

effluent June’22 July’22 August’22
discharged into 2863.52 m3 3702.13 m3 2957.07 m3
VECL in last 3 Source: Received from VECL via Email on 07/10/2022

months (to be
verified from flow
meter record)

16 Is hazardous e Storage of hazardous waste was not satisfactory. Approximately
waste found 30-35 MT Solid and semi solid sludge (Hazardous waste) was
stored & disposed found stored under a shed in haphazard manner and some sludge
as per Rules? also found stored in open area behind the shed.

e As per XGN manifest records, unit has disposed 716.44 MT
Chemical sludge to common facility i.e. TSDF during last one
year (01-09-2021 to 31-08-2022).

Inspection by:

(Poute KfohZ - bt

P. S. Chaudhary A. H. Vasava Dr. N. Semwal
AEE, GPCB RO Vadodara  AEE, GPCB RO Bharuch Scientist-C, CPCB RD Vadodara
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Photographs taken during Inspection

( Higalkaline unaccounted waste water was observed flowing in an open kutchcha drain in the
ETP area, which is finally terminating in an underground tank v

S P

There are many PVC/HDPE pipelines observed lying in the ETP area without proper

Non-operational Bio filter plant Sand-gravel & Carbon filter bed

Page 4 of 5
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Ref. No.: TML/PIL/GPCB/186/2022-23
Date: 26/09/2022

PCBID — 15812

To,

Regional Office,

Gujarat Pollution Control Board
C-1/119/3, GIDC, Phase-2
Narmdanagar,
Bharuch-392015.

Reference: Site visit on 20/09/2022 by GPCB officials from your good office.

INDUSTRIES 1

ANNEXLURE -5

Dear Sir,

Our representation on your points/ suggestions is as below;

S.No. Query Reply ‘

1 Proper  operation & | Last 2 GPCB analysis of our treated Waste Water, VECL's

maintenance of ETP

needs to be ensured.

monthly analysis & Online TOC meter data showing our
treated Waste water Quality which is summarized below &
details are attached as Annexure 1,

pH COD(ppm)
Sample: GPCB
dated :21/04/22 | 7.64 105
Sample  GPCB
dated :30/06/22 | 7.85 83 Guiaral Po
VECL H
(Aug-Sep22) 7.38 118 Sec
month’s  avg. Gandh
analysis

Our Plant is very Old, surely Needs maintenance as per
your observations, We ensure proper Operations &
Maintenance by providing adequate necessary resources.
Current work done on immediate basis can be seen in
photographs attached in next points.

There are many PVC
pipeline laid in the ETP

area - without , proper
identification and
purpose.

As seen in photographs, Material of construction (MOC) of
all pipelines used in ETP are PP-R or HDPE instead of PVC.

Proper identification work of pipelines is already carried
out which can be seen in attached photographs.

K
Vel

Miution Conyol 30
ot Office

tor Mo . -10-A,
inagar-382010

Corporate Office : 601, 'B' Tower, Alkapuri Arcade, R. C. Dutt Road, Vadodara-390007, Gujarat, India. Tel.: +91 265 2343302/04, 2341375
Norks [1] : At & Post : Piludra - 391 816, Taluka : Jambusar, District : Bharuch, Gujarat, India. Igl.: +91 2644 237227 / 8/ 237372, Tele - Fax: +91 2644 237229

Norks [2] : Canal Road, At & Post : Karakhadi - 391 450, Taluka : Padra, District : Vadodara, G
CIN : U74120GJ1989PLC012329

www.imlind.com

u‘j‘arat, India. Tel.: +91 2662 273469 / 273563 Fax: +91 2662 273321
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Before

All the pipeline in the ETP
needs to be above
ground.

Our majority of Pipelines are above ground except Inlet to
Bio-filer & it's outlet due to service road.

Your observations are noted and we will do the necessary
action for taking pipelines above ground within 2 months.

Proper nomenclature of
different ETP units needs
to be provided.

Painting work is already going on at ETP site, which was
visible during your visit also. Work is completed for
nomenclature of different ETP units, photograph are
given,

Highly alkaline
unaccounted w/w was
found flowing in an‘open
drain in the ETP area
which is finally
terminating in a

Wastewater of highly alkaline removed from the
underground tank and taken to the ETP for the further
treatment. Photograph of empty undergrotind tank and
drain is attached.

We have already closed open drain in the ETP area. So it
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underground tank. There
was no provision for
treatment of the same.

will be not in operation now onwards. Photographs is
attached.

Before After

The outlet of biofilter was
observed acidic (4-5 on
pH strip) which is not |
inline with the treatment
system of ETP. Since the
Biofilter feed is alkaline
w/w from Aeration tank-1
as per the ETP design
system.

In normal operations the treated water from Biofilter Plant
is in the range of pH range  6.5-7.5. (Please find attached
last one month's data as Annexure 2).

But on that particular day since the plant was under
shutdown, the treated water in the tank was stagnant for
few hours, which was the cause of pH becoming slightly
acidic in nature.

Further the Biofilter treated water is subjected to polishing
treatment, where it is collected and mixed with RO reject
and further going for pH correction. So final outlet could
not be deviated. pH measurement of VECL and internal lab
of the final discharge to the VECL on same date of the visit
i.e. 20/09/22 is as below.

Date pH measurement
VECL Online Internal Lab
20/09/22 7.7 7.55

Huge quantity of solid
and semisolid sludge
found stored under a
shed and some sludge
also found stored in open
behind the shed.

Close down of the TSDF site of SAFE and BEIL from 1% July
2022 - due to monsoon season caused stock of
accumulation of 106 Mt solid sludge right now at our solid
waste storage yard. As soon as TSDF sites will reopen,
we will do the needful.

Please find last four months’ generation, disposal data of
the sludge & current stock is given as Annexure 3.

We have shifted sludge contained in HMHDPE drums ( 20
nos- Approx 4 Mt) which contains rain water also being in
open area behind the shed to the under the shed.

Before ‘ After
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Form Hope above reply is satisfactory.

Thanking You.
Yours Faithfully,

For TML INDUSTRIES LIMITED (UNIT-I)

Mr. K. J. PATEL
(Dy. General Manager-Operations 0:; RIE

Enclose: as above

CC: Unit Head, Bharuch
Environmental Engineer,
Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A, Ganhinagar-382010
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3
A xs

- “Sample1D:348911 - Analysis :anaglet_ion;v30/04/2022 | Narmadanagar \x %
e - - Bharuch-392015 -
Organic Chemicals manufacturing / LAB Inward : 47481 Tele:(0264)2246333  / /

TC-7844

Accreditation Standards & NABL Certificate Details : TC-7844 / —/ -/ Validity: 29/12/2023

TEST REPORT
st Report No. : 47481 L - Date: 30/04/2022 |
Name of the Customer : TML Industries Ltd. - 15812
Address : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In
Nature of Sample : REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)
sample Collected By : Ms Patel. Nancy. A, AEE
Juantity of Sample Received 1 5lit
“ode No. of the Sample 1 348911
date & Time of Collection & Inwarding 2 21/04/2022 , (1545 to 1547) & 22/04/2022
date of Start & Completion of Analysis 1 22/04/2022 & 30/04/2022
jampling Point : ## Final Outlet of the ETP ~ Final treated waste water holding tank of ETP
F7 v Details (Remarks) L '
M( ' of Disposal : VECL Channel
Ultimate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
Temperature on Collection : 31 & pH Range on pH Strip :@7-8 on pH strip
Carboys Nos for . : Barcode & Color & Appearance :Yellowish
Water Consumption & W.W.G (KLFD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
Parameter : 12 ,Cap No & Weight :
Parameter Unit Test Method Range of Testing Result
Temperature Centigrade  |1S: 3025 (Part — 9) ~ 1984(Reaffirmed 2006) Ambient oC - 60.0C 31
pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1-14 pH valueAs or] 7.64
Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 -~ 200000 mg/L 10558
Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L. 20
Ammonical Nitrogen mg/! 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/|. BDL
Chiloride mg/i Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/! 4280
Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mg/| 1118
@ ical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2({ 5.0- 50000 mg/| 105
5{ Srease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 - 1000 mg/i BDL
Phenolic Compounds mgl/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/) 0.38
B.0.D (3 Days 270C) mg/l 3 -WDEy BOD test. (IS?QZ? Q:’an 44) 1993 Reaffirme¢ 05-50000 mg/! 24

oratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVAS.0

1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.
4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5. Total liability of our laboratory is limited to the invoiced amount. ‘Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
P jits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
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1200 Bharuch-392015
Organic Chemicals manufacturing / LAB Inward : 47481 Tele:(0264)2246333
TEST REPORT
stReportNo.:4748% T pate: 30041202 |
Name of the Customer : TML Industries Ltd. - 15812
Address : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA, TAL. JAMBUSAR,
Y . Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In
Nature of Sample : REP-Representative/Grab, (Insp Type : HOR-H.O.Reference)
sample Collected By : Ms Patel. Nancy. A, AEE
Juantity of Sample Received : Slit
Code No. of the Sample 1 348911
date & Time of Collection & Inwarding 1 21/04/2022 , (1545 to 1547) & 22/04/2022
date of Start & Completion of Analysis + 22/04/2022 & 30/04/2022
sampling Point : ## Final Outlet of the ETP ~ Final treated waste water holding tank of
Flow Details (Remarks) ETP
Mode of Disposal Do
Ultimate Receiving Body : VECL Channel
Temperature on Collection : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
o ~ »ys Nos for : 31 & pH Range on pH Strip :@7-8 on pH strip
( : Barcode & Color & Appearance :Yellowish

Water Consumption & W.W.G (KLPD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000

Parameter Unit Test Method | Range of Testing Result
Colour Pt.Co.Sc. |2120 B APHA Standard Methods 22nd edi. 2012 2 - to 99 Hazen & 1-50, 10

oratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVA;S.0

1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Gujarat Jurisdiction only.
6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
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. Sample 1D:35348) - Analysis Completion: 11/07/2022 -] Narmadanagar \&
Bharuch-392015
Organic Chemicals manufacturing / LAB Inward : 48036 Tele:(0264)2246333 JL/_/ \\.__\;
TC-7844
Accreditation Standards & NABL Certificate Details : TC-7844 / - [ -/ Validity: 29/12/2023 l
TEST REPORT

t Report No. : 48036 _ V B _ ___ Date: 12/07/2022 |

lame of the Customer : TML Industries Ltd. - 15812

vddress : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,

Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In

lature of Sample : REP-Representative/Grab, (Insp Type : APP-On Application)

ample Collected By : Ms Patel. Nancy. A, AEE

luantity of Sample Recejved : 51it

‘ode No. of the Sample 1 353482

ate & Time of Collection & Inwarding : 30/06/2022 , (1705 to 1710) & 01/07/2022

ate of Start & Completion of Analysis + 01/07/2022 & 11/07/2022

ampling Point : - Final treated wastewater holding tank of ETP ~

Flow Details (Remarks) -

M, of Disposal : VECL channel through own pipeline

Ultiuate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi

Temperature on Collection : 31 & pH Range on pH Strip :7-8 on pH strip

Carboys Nos for : Barcode & Color & Appearance :Faint yellowish

Water Consumption & W.W.G (KLPD) : Ind :594.000 » Dom :18.000 & Ind :234.000, Dom :15.000

?arameter : 12 ,Cap No & Weight :

Parameter Unit Test Method Range of Testing Result

‘emperature Centigrade  |1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 0oC 31

H pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1—14 pH value As or] 7.85

‘otal Dissolved Solids ) mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 7134

suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 14

smmonical Nitrogen mg/! 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/l. 448

shloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/l 2990

sulphate mg/} APHA(23rd edi) 4500 SO4 E 2-40mg/l 678

hemical Oxygen Demand mg/] APHA (23rd Edition)- 5220 B Open Refiux Method-2{ 5.0- 50000 mg/l 83

T_n( rease mg/t Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/I BDL

'henolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/! 0.18

.0.D (3 Days 270C) B mg/l 3 - Day BOD test(l_S'SOZS~ Qjart 44)1993 Rﬁgﬁ!rmg{OSTS.O_OOO pjg/l o 18

watory Remarks : Approved By:399-lab_399 Dt.: 12/07/2022

R.C.VASAVAS.0

1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report uniess otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.
k. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
3. Total liability of our laboratory is fimited to the invoiced amount. Any dispute arising out of this report is subject to
j isdiction only.
¥nits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

NP
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 Sample ID:353482 - Analysis Completion: 11/07/2022 B Narmadanagar
= — Bharuch-392015
Organic Chemicals manufacturing / LAB Inward : 48036 Tele:(0264)2246333

TEST REPORT
,ER_ep;,rt“hquisg_g,_eA»_ e e e et e e e e

e Date: 12/07/2022 |
: TML Industries Ltd. - 15812

Jame of the Customer

\ddress : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In

Nature of Sample : REP-Representative/Grab, (Insp Type : APP-On Application)

sample Collected By : Ms Patel. Nancy. A, AEE

JQuantity of Sample Received : 5lit

“ode No. of the Sample : 353482

Yate & Time of Collection & Inwarding : 30/06/2022 , (1705 to 1710) & 01/07/2022

)ate of Start & Completion of Analysis : 01/07/2022 & 11/07/2022

vampling Point : Final treated wastewater holding tank of ETP ~

Flow Details (Remarks) 3o

Mode of Disposal : VECL channel through own pipeline

q?“’“qate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi

Te( arature on Collection : 31 & pH Range on pH Strip :7-8 on pH strip

Carboys Nos for : Barcode & Color & Appearance :Faint yellowish

: Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
‘Water Consumption & W.W.G (KLPD) 1. 12 ,Cap No & Weight :

Parameter Unit Test Method .| ‘Range of Testing Result
Colour Pt.Co.Sc. |2120 B APHA Standard Methods 22nd edi. 2012 2 -to 99 Hazen & 1-50{ ~ 05

oratory Remarks : Approved By:399-lab_399 Dt.: 12/07/2022

R.C.VASAVA;S.0

1. The results relate only to the items sampled and tested.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full or part without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
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TML Industries Ltd Piludara Biofilter
Biofilter Feed Biofilter outlet
Date pH TDS coD pH DS CoD

- PPM | PPM - PPM PPM

01-09-2022 8 14000 1190 6.8 13300 620
02-09-2022 8.45 13000 1220 6.65 12300 625
03-09-2022 | ' 8.36 13000 1220 7.05 | 12800 | 620
04-09-2022 8.84 15000 1250 7.3 15000 690
05-09-2022 8.88 13500 1225 | 7.35 13000 580
06-09-2022 8.46 12000 1190 7.24 12000 610
07-09-2022 8.54 14000 1210 7.15 14000 620
08-09-2022 8.65 13800 1220 7.2 13300 660
09-09-2022 8.87 12900 1260 7.1 12300 670
10-09-2022 8.76 13500 1245 7.15 12800 690
11-09-2022 8.74 13000 1195 7.24 12000 670
12-09-2022 8.57 15000 1275 7.15 14000 660
13-09-2022 8.65 13600 1190 7.1 12300 650
14-09-2022 8.68 13300 1240 7.15 12800 685
15-09-2022 8.48 14400 1260 7.3 15000 625
16-09-2022 8.56 14600 1240 7.35 13000 620
. 17-09-2022 8.47 13800 1245 7.24 | 12000 610
18-09-2022 8.59 14700 1050 7.15 14000 590
19-09-2022 8.78 14400 1140 7.08 13300 640
20-09-2022 8.67 13600 1240 6.03 12300 580
21-09-2022 8.57 13300 1260 6.5 12300 670
22-09-2022 8.63 13300 1190 6.9 1250 580
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%7:%_ ANNEBYIRE - &
— GUJARAT LLUTION CONTROL BOARD

— PARYAVARAN BHAVAN, SECTOR 10-A,

T

N GANDHINAGAR - 382010,
GPCB (T) 079-23232152

R.P.AD,
NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER
ACT”) AS AMENDED FROM TIME TO TIME

WHEREAS you M/s. TML Industries Ltd having a unit at Plot No. 33-P,34-P, 35,37,39,
At & Post, Piludra, Tal: Jambusar, Dist: Bharuch.

AND WHEREAS Board has granted Consolidated Consent and Authorization (CC&A) vide
order no. AWH-122228 valid up to 18/07/2027 for manufacturing of various Organic
Chemicals with various conditions mentioned therein.

AND WHEREAS your industry was monitored on 20/09/2022 under Scction-23 of the
Water Act - 1974 jointly by authorized officers of the CPCB & GPCB and it was obscrved:

1. At the time of inspection, raw effluent neutralization tank (underground tank) was
\/ found almost empty and there was no fixed provision for removal of the sludge from the
"tank.
2. The pipeline from neutralization tank to filter press for transferring the effluent was
found disconnected. '
3. The primary scttling tank was almost empty and there was no fixed provision for
removal of the sludge from the tank.
4. There were many PVC/HDPE pipelines observed lying in the ETP arca without proper
\/ identification and clear intended purposc. : '
5. Different units of ETP are situated sporadically in the premises leading to long transfer

\/pipclin_es, which are mostly underground.
6. The bio filter plant provided after primary and secondary treatment units was ohserved

non-operational. The effluent coming out from the hio filter plant was ohserved acidic
(@ 4-5 on pll strip), whereas the ceffluent from the inlet of ETP was made alkaline by
adding lime. It indicates that either channelization of the efftuent in the ETP was not
proper or some acidic stream of the effluent is entering the bio Filter unit of ETP
directly.
7. There was no continuous flow from secondary treatment units Lo bio filter plant and
\/ tertiary treatmgnt system i.e. Sand & Carbon Filter.
8. Highly alka‘l{i%unaccountcd waste water observed flowing in an open kuchcha drain in
the ETP ,%:Pwa which was finally terminating in an undcrgmund tank. There was no
v’ [:WOViSi‘Q?Ff for treatnient of the same.
9. ~Propes nomenclature and flow diagram were not observed on different units and
/c@ﬁént conveying pipelines in ETP arca. :
10?\(?coragc of hazardous waste was not satisfactory. Approximately 30-35 MT Solid and
45" semi solid sludge (llazardous waste) was found stored under a shed in haphazard
,%9 " manner and some sludge also found storcd in open arca behind the shed.
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Now, thercfore | Irfan Kagui Environment Engincer proposes to issue Notice under
section 33-A of the Water (Prevention and Control of Pollution) Act-1974 as under:
1.  Why not to issue direction under section 33-A of the Water (Prevention and control of

pollution) Act - 1974 to prohibit you from manufacturing activity?
2.  Why not to direct to concern authority for disconnection of Power Supply & Water

Supply of your industrial plant?

You are hereby directed to reply within 15 days from the date of serving of this notice
failing which, it shall be presumed that you have nothing to say in this matter and appropriate
action will be initiated against you for the conduct of the business of your industry, under the
Water Act, 1974 for above non-compliance.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

INEER

ENVIRONM

NO: GPCB/BRCH-B/CCA-189(18)/1D: 15812/ Date: /11/2022

[ssuc to:
M/s. TML Industries Ltd

/L’ly)ﬂ{BB-P, 34-P, 35,37,39,
. t & Post, Piludra,
'Tal: Jambusar, Dist: Bharuch.

Copy to:

The Regional Officer,

Gujarat Pollution Control Board,

Regional Office,

Bharuch.... For monitoring & verification and submission of IR & AR.

v |
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Our Ref: TML/PIL/GPCB/197 / 2022-23
Date: 15" November, 2022

ID: 15812

andhinagar- 382 010

letter no. GPCB/BRCH-B/CCA=189(16)/ID-

Sub: Show cause notice issued through
15812/687560 dated 03/11/2022

Dear Sir,

The point wise dlarification of your observation mentioned in the show cause notice is given as following:

S.
No.
1 At the time of inspection, raw
effluent neutralization tank

Reason of Notice Compliance / Reply

We have planned filter cloth replacement work in the filter
press along with re-route/re-locate pipeline  from

(underground tank) was found
almost empty and there was no
fixed provision for removal of the
sludge from the tank.

The pipeline from neutralization
tank to filter press for transferring
the effluent was found
disconnected.

The primary settling tank was
almost empty and there was no
fixed provision for removal of the

neutralization tank to filter press-1 from roadside to inside
plant side on the day. Due to planned maintenance, we
had completed neutralization, filtration, settling & transfer
operation in the first half so at the time of inspection raw
effluent neutralization tank (underground tank), primary
settling tank were found almost empty along with
Disconnection of filter press piping.

The procedure of sludge removal from the primary
neutralization/Settling tank(underground tank)are manual,
and frequency of cleaning is on periodical basis. There is

sludge from the tank, no any fix provision for the removal of the sludge from the
tanks. '

Based on your suggestionsduring the visit for further
improvement, we have re-located & re-installed our
neutralization tank above ground instead of underground
along with Sludge removal facility from bottom. Below is
the Photograph of the same.

Dy 02
L~ LR
radfHaceivea
suparat Pifistion Tontrot Seard
PRHARPCH
4 There were many PVC/HDPE Reply & Compliance for this obser{/tion \is already
pipelines observed lying in the ETP | submitted to your offices on 12/10/2022 which was

attached as Annexure 1.

area without proper identification
and clear intended purpose.

5885

Registered Office :1006/3, Goship House, Opp. Shree Pragati Vidhyalaya, Bhayli Station Road, Bhayli,Vadodara-391410, Gujarat, INDIA Ph.: +9195
Piludra Plant : At & Post : Piludra - 391816, Taluka : Jambusar, District : Bharuch, Gujarat, INDIA Ph.: +91 2644 237227/ 8 ‘
Karakhadi Plant : Canal Road, At & Post : Karakhadi - 391450, Taluka : Padra, District : Vadodara. Gujarat, INDIA Ph.; +91 2662 273563

CIN : U74120GJ1989PLC012329 Website: www.tmlind.com Email : timl@tmlind.com



1276

T We do not use pipelines of PVC (As MoC)/Flexible pipes in

our Plant; We use HDPE & PP-R fix pipelines only.

Proper identification work of pipeline is already carried out
which can be seen in attached Pphotograph

S : :

Different units of ETP are situated
sporadically in the premises leading
to long transfer pipelines, which
are mostly underground.

Our ma;ority of pipelisare ébé;/;s: érouhd éxcept inlet to
bio-filter & its outlet due to service road,

Considering your valuable suggestions, we have already
shifted suggested pipelines above the ground.
Below are Photographs of the completed work

=

The bio filter plant provided after
primary and secondary treatment
units was  observed non-
operational. The effluent coming
out from the bio filter plant was
observed acidic (@4-5 pH strip),
whereas the effluent from the inlet
of ETP was made alkaline by
adding lime. It indicates that either
channelization of the effluent in the
ETP was not proper or some acidic
stream of the effluent is entering

No acidic stream is entering in to the Biofilter, In normal
operations the treated water from Biofilter plant is in the
range of 6.5- 7.5 pH. (Last two month’s data were also
attached in our reply as Annexure 1).

But on that particular day since the treated water in the
tank was stagnant for few hours, which might be the
cause of pH becoming slightly acidic in nature.

Further the Bio-filter treatment being intermediate stage
of treatment is sent to polishing treatment, where it js
further treated and mixed with RO reject before ﬁnal‘
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Before

Clouse down of the TSDF site of SAFE and BEIL from 1%t
July 2022 due to monsoon season caused accumulation

ofsolid sludge.

As on date We have disposed over 100 MT sludge post
reopening of TSDF site. Copies of latest dispatches are

attached as Annexure 2.

Hope the details explained would satisfy your good office’s requirements and we request you to please
remove show cause notice and oblige.

Thanking you,

Yours Faithfully
For TML Industries Ltd (UNIT-I)

Cc to:

The Regional officer
Gujarat Pollution Control Board,
C-1/119/3-GIDC-Phase-2,
Narmdanagar, Bharuch-392015



Aanx Ay - 1—

Ref. No.: TML/PIL/GPCB/186/2022-23
Date; 26/09/2022

PLBID— 15812

To,

Regional Office,

Gujarat Pollution Control Board
C-1/119/3, GIDC, Phase-2
Narmdanagar,

Bharuch-392015.

Reference: Site visit on 20/09/2022 by GPCB officials from your good office,

Dear Sir,
Our representation on your points/ suggestions is as below;
[ S.No. | Query Reply
1 Proper  operation & | Last 2 GPCB analysis of our treated Waste Water, VECL's

maintenance of ETP

needs to be ensured.

monthly analysis & Online TOC meter data showing our
treated Waste water Quality which is summarized below &
details are attached as Annexure 1.

pH | COD(ppm)
Sample  GPCB
dated :21/04/22 | 7.64 105
Sample GPCB
dated :30/06/22 | 7.85 83 oy -
VECL ‘
(Aug-Sep'22) 7.38 118 ¢
month’s  avg. Gandh
analysis

Our Plant is very Old, surely Needs maintenance as per
your observations, We ensure proper Operations &
Maintenance by providing adequate necessary resources,
Current work done on immediate basis can be seen in
photographs attached in next points.

\)tod"’&)

There are many PVC
pipeline laid in the ETP

area  without , proper
Identification and
purpose.

As seen in photographs, Material of construction (MOC) of
all pipelines used in ETP are PP-R or HDPE instead of PVC.

Proper identification work of pipelines is already carried
out which can be seen in attached photographs.

e ks

ofiution Lonte! Bi

\ or Mo ~10-A,

inagar-3820148

Corporale Office : 601, 'B' Tower, Alkapuri Arcade, R. C. Duft Road, Vadodara-390007, Gujarat, India. Tel.: +91 265 2343302/04, 2341375

Warks [1] : At & Post : Piludra - 391 816, Taluka : Jambusar, District - Bharuch, Gu
Works [2} : Canal Road, At & Post ; Karakhadi - 391 450, Taluka : Padra, District :
CIN : UT41206J1989PLC012329

www.imlind.com

jarat, india. Tel.: +91 2644 237227/ 8/ 237372, Tele - Fax: +91 2644 237229
Vadodara. Gujarat, India. Tel.: +91 2662 273469/ 273563 Fax: +
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Before After

All the pipeline in the ETP
needs to be above
ground.

Our majority of Pipelines are above ground except Inlet to
Bio-filer & it's outlet due to service road.

Your observations are noted and we will do the necessary
action for taking pipelines above ground within 2 months.

Proper nomenclature of
different ETP units needs
to be provided.

Painting work is already going on at ETP site, which was
visible during your visit also. Work is completed for
nomenclature of different ETP units, photograph are
given.

Highly alkaline
unaccounted w/w was
found flowing in an’open
drain in the ETP area
which is finally
terminating in a

Wastewater of highly alkaline removed from the
underground tank and taken to the ETP for the further
treatment. Photograph of empty undergrotind tank and
drain is attached.

We have already closed open drain in the ETP area. So it
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underground tank. There
was no  provision for
treatment of the same.

will be not in operation now onwards, Photographs is
attached.

Before After

The outlet of biofilter was
observed acidic (4-5 on
pH strip) which is not
inline with the treatment
system of ETP. Since the
Biofilter feed is alkaline
w/w from Aeration tank-1
as per the ETP design
system.,

In normal operations the treated water from Biofilter Plant
fs in the range of pH range  6.5-7.5. (Please find attached
last one month's data as Annexure 2).

But on that particular day since the plant was under
shutdown, the treated water in the tank was stagnant for
few hours, which was the cause of pH becoming slightly
acidic in nature.

Further the Biofilter treated water is subjected to polishing
treatment, where it is collected and mixed with RO reject
and further going for pH correction. So final outlet could
not be deviated. pH measurement of VECL and internal lab
of the final discharge to the VECL on same date of the visit
i.e. 20/09/22 is as below.

Date pH measurement
VECL Online Internal Lab
20/09/22 7.7 7.55

Huge quantity of solid
and semisolid sludge
found stored under a
shed and some siudge
also found stored in open
behind the shed.

Close down of the TSDF site of SAFE and BEIL from 1°J uly
2022 due to monsoon season caused stock of
accumulation of 106 Mt solid sludge right now at our solid
waste storage yard. As soon as TSDF sites will reopen,
we will do the needful.

Please find last four mbnths’ generation, disposal data of
the sludge & current stock is given as Annexure 3.

We have shifted sludge contained in HMHDPE drums (20
nos- Approx 4 Mt) which contains rain water also being in
open area behind the shed to the under the shed.

Before ‘ After
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Form Hope above reply is satisfactory.

Thanking You.
Yours Faithfully,

For TML INDUSTRIES LIMITED (UNIT-I)

Mr. K. J. PATEL

(Dy. General Manéw rations
Enclose: as above

Z
Yt
P

CC: Unit Head, Bharuch
Environmental Engineer,
Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A, Ganhinagar-382010
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C-17119/3, GIBC Phase-2

Sample 1D:348911 - Analysis Completion:30/04/2022 jH Marmadanagar
Bharueh-392015
Organic Chemicals manufacturing / LAB Inward : 47481 Tele:(0264)2246333

TC-7844

Accred Standards & NABT, Certificate Details : TC7844 7 on / =/ Validity: 28/12/2023

TEST REPORT

‘est Report No. : 47481 : Bate 30/04/2022

ot e U Y

. Name of the Customer : TML Industries Ltd. - 15812
i Address ¢ 33-P,34-F, 35,37,39,A1. & POST.PILUDRA, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District Bharuch, GIDC : NotIn
i. Nature of Sample : REP-Representative/Grab, (Insp Type HOR-H.O.Reference)
}. Sample Collected By : Ms Patel. Nancy. A, AEE
i Quantity of Sample Received : 51t
+. Code No. of the Sample 1 348911
". Date & Time of Collection & Inwarding 1 21/04/2022 , (1545 to 1547) & 22/04/2022
i. Date of Start & Completion of Analysis 1 22/04/2022 & 30/04/2022
', Sampling Point : ## Final Qutlet of the ETP ~ Final treated waste water holding tank of ETP
fz  7-v Details (Remarks) R
1.0 e of Disposal : YECL Channel
.2. Ultimate Receiving Body : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
.3, Temperature on Collection : 31 & pH Range on pH Strip :@7-8 on pH strip
4. Carboys Nos for ) : Barcode & Color & Appearance :Yellowish
5. Water Consumption & W.W.G (KLPD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
6. Parameter : 12 ,Cap No & Weight :
;_r‘ Parameter Unit Test Method Range of Testing Result ,
1| Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 600C 31 g
2 pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2012 |1—14 pH value As of] 7.64
3 | Total Dissolved Solids mght Gravimetric method. {2540 C APHA Standard Method 10 — 200000 mg/L 10558
1 | Suspended Solids mgfl Gravimetric method., (2540 D APHA Standard Methoq 2 — 10000 mg/L 20
5 | Ammonical Nifrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mgi!. 8DL
5 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard § 1 - 50000 mg/l 4280
7 1 Sulphate mglt APHA(23rd edi) 4500 SO4 E 2-40mg/t 1118
SJ C' yical Oxygen Demand mgft APHA (23rd Edition)- 5220 B Open Reflux Method-2{ 5.0- 50000 mg/f 105 .
) 1 Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mgll 8oL |
& " olic Compounds mgil 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/l 038 ‘
1[BOD@EDays27ac) | mel__[3-DayBODIest (1S 3025 (Part 44) 1993 Reaffirme( 05-50000 mgt |~ 24

aboratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVA,S5.0

e :
1. The results relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The reporl shall not be reproduced except in full or part without approval of the laboratory.
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

i s@Q 'Qﬂs: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
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S ; i Bharuch-392015

Organic Chemicals manufacturing / LAB Inward : 47481 Teie:(0264)2246333

TEST REPORT

est Report No. : 47481 Date: 30/04/2022 |

. Mame of the Customer ¢ TML Industries Ltd. - 15812

- Address : 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Not In

: REP-Representative/Grab, (Insp Type : HOR-H.G.Reference),

v

-Mature of Samiple

-Sample Collected By : Ms Patel. Mancy. A, ARE
Quantity of Sample Received : 5 it
Code Mo. of the Sample 1 348911
Date & Time of Collection & Imwarding 1 21/04/2022 , (1345 to 1547) & 22/04/2022
Date of Start & Completion of Analysis 1 22/04/2022 & 30/04/2022

Sarmpling Point ## Final Outlet of the ETP ~ Final treated waste water holding tank of

). Flow Details (Remarls) ETP

{. Mode of Disposal 5

1. Ultimate Receiving Body : VECL Channel

i. Temperature on Collection : Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi

!.(< oys Nos for : 31 & pH Range on pH Strip :@7-8 on pH strip
: Barcode & Color & Appearance :Yellowish
i, Water Consumption & W.W.G (KLPD) : Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000

Unit Test Method : Range of Testing Result
Pt.Co.Sc. 12120 B APHA Standard Methods 22nd edi, 2012 2 - to 99 Hazen & 1-50 10

Parameter

Colour

(

soratory Remarks : Approved By:399-lab_399 Dt.: 30/04/2022

R.C.VASAVA S.0O

1. The results relate only to the items sampled and tested.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. The report shall not be reproduced except in full or part without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.
6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents




Sample ID:3 33482 - Analysis Completion: 11/07/2022 ]
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L-1/14943, LA Phase-2 i

)
i

Narmadanagar

Organic Chemicals manufacturing / LAB Inward : 48036

Bharuch-392015
Tele:(0264)2246333

Acereditation Standards & NABL Certificure Deetaily - TO7844 /oo | Validity: 2978272023

‘est Report No. : 48036

TEST REPORT

. Name of the Customer
. Address

- Nature of Sample

- Sample Collected By

- Quantity of Sample Received

- Code No. of the Sample

- Date & Time of Collection & Inwarding
- Date of Start & Completion of Analysis
. Sampling Point

0. Flow Details (Remarks)

i, EofDisposa!

2. &mxmate Receiving Body

3. Temperature on Collection

1. Carboys Nos for

5. Water Consumption & W.W.G (KLPD)
5. Parameter

: TML Industries Ltd, - 15812
¢ 33-P,34-P, 35,37,39,AT. & POST.PILUDRA,, TAL. JAMBUSAR,
Piludra-391816, Taluka : Jambusar, District ; Bharuch, GIDC : Not In
: _REP-Representative/Grab, (insp Type : APP-On Application)
: Ms Patel. Naney. 4, AEE
¢ Slit
: 353482
¢ 30/06/2022 , (1705 to 1710) & 01/07/2022
: 01/07/2022 & 11/07/2022
Final treated wastewater holding tank of ETP ~
¢ VECL channel through own pipeline
: Vadodara Enviro Channel(VECL) Estuary ofRiver Mahi
31& pH Range on pH Strip :7-8 on pH strip
: Barcode & _Color & Appearance :Faint yellowish
¢ Ind :594.000, Dom :18.000 & Ind :234.000, Dom :15.000
¢ 12 ,Cap No & Weight :

N Parameter

Unit l Test Method Range of Testing i

Centigrade {ls: 3025 (Part ~ 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC " i
pH Units ]4500 H+ B APHA Standard Methods 23rd edi.2012 | 1 — 14 pH value As or{ 7.85
mg/l ’Gravimetric method. (2540 C APHA Standard Methog 10 — 200000 mgfl. ‘ 7134 ]

pH
Total Dissolved Solids

|
Temperature ’
|
|

Suspended Solids mg/l ]Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 14 j
Ammonical Nitrogen mg/t f1).'ﬁtrimetric method (4500 NH3 B & C APHA Standa} 1-2000 mg/l. 4.48 7
Chloride ‘ mg/l Argentometric method. {4500 CI? B APHA Standard r; 1 - 50000 mg/i 2930 —l
Sulphate mgfl APHA(23rd edi) 4500 SO4 E 2-40mg/t 678 j

Chp'n_i\cal Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/l
"ol mgft Liquid — Liquid Partition Gravimetric method. (5520 B] 01~ 1000 mg/l
mg/l 4 Amino Antipyrene method without Chioroform Exkra"- 0.1 - 50 mg/

~ mgl 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmef 05-50000 mgl

-}
Oil . Grease

~ nolic Compounds
H (3 Days 2700)

—_—r ]
]

)

2«

roratory Remarks : Appraved By:398-lab_399 Dt.: 12/07/2022

R.C.VASAVA,S.0

1. The resuits relate only to the items sampled and tested.
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced exceptin full or part without approval of the faboratory.,
4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials,
5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
j isdiction only.
{pits: as per Schedule V] of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents




Sample ID:353482 - Analysis Completion; 11/07/2022
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L-3713%/3, G ynase-2

Mayrmadanagar

S

2st Report No, : 48036
Name of the Castomer
Address

Nature of Sample

Sample Collected By

Quantity of Sample Received

Code No. of the Sample

Date & Time of Collection & Inwarding
Date of Start & Completion of Analysis
Sampling Point

. Flow Details (Remarks)

. Mode of Disposal

o +*mate Receiving Body

.( ( ."i)era\‘.ure on Collection

. Carboys Nos for

. Water Consumption & W.W.G (KLPD)

Organic Chemicals manufacturing / LAB inward : 48035

Bliaruch-392013

Tele:(0264)2246333

TEST REFPORT

. TML Industries Ltd, - 15812
: 33-P,34-P, 35,37,39,AT. & POST.PI‘LUDRA,,TAL. JAMBUS.A‘XR,

Piludra-391816, Taluka : Jambusar, District : Bharuch, GIDC : Mot In

 REP-Representative/Grab, (Insp Type : APP-On Application)
1 s Patel. Mancy. A, AEE

: 51t

: 353482

: 30/06/2022 , (1705 to 1710) & 01/07/2022

2 01/067/2022 & 11/07/20622

Final treated wastewater holding tank of ETP ~

: VECL channel through own pipeline

: Vadedara Enviro Channel(VECL) Estuary ofRiver Mahi
: 31 & pH Range on pH Strip :7-8 on pH strip

: Barcode & Color & Appearance :Faint yellowish

¢ Ind :594.000 , Dom :18.000 & Ind :234.000 , Dom :15.000
;12 ,Cap No & Weight :

Date: 12/07/2022 |

Test Method
2120 B APHA Standard Methods 22nd edi. 2012

Range of Testing l Result
2-t099 Hazen & 1-50) 05

!
Parameter i

i
! Colour

[

AN

rgratory Remarks : Approved By:399-lab_399 Dt.: 12/07/2022

R.C.VASAVAS.0

1. The results relate only to the items sampled and tested,

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3. The report shall not be reproduced except in full or part without approval of the laboratory.

4. The Board is not responsible for the authenticity for the samples not collected by the Board's officials.
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TMI. Industries Ltd Piludara Biofilter
Biofilter Feed Biofilter outlet
Date pH TDS oD nH DS CoD
- PPM PPM - PPM PPM
01-09-2022 8 14000 1190 6.8 13300 620
02-09-2022 8.45 13000 1220 6.65 12300 625
03-09-2022 | ' 8.36 13000 1220 7.05 12800 620 ’
04-09-2022 8.84 15000 1250 7.3 15000 690
05-09-2022 8.88 13500 1225 7.35 13000 580
06-09-2022 8.46 12000 1190 7.24 12000 610
07-09-2022 8.54 14000 1210 7.15 14000 620
08-09-2022 8.65 13800 1220 7.2 13300 660
09-09-2022 8.87 12900 1260 7.1 12300 670
10-09-2022 8.76 13500 1245 7.15 12800 690
11-09-2022 8.74 13000 1195 7.24 12000 670
12-09-2022 8.57 15000 1275 7.15 14000 660
13-09-2022 8.65 13600 1190 7.1 12300 650
14-09-2022 8.68 13300 1240 7.15 12800 685
15-09-2022 8.48 14400 1260 7.3 15000 625
16-09-2022 8.56 14600 1240 7.35 13000 620
. 17-09-2022 8.47 13800 1245 7.24 | 12000 610
18-09-2022 8.59 14700 1050 7.15 14000 590
19-09-2022 8.78 14400 1140 7.08 13300 640
20-09-2022 8.67 13600 1240 6.03 12300 580
21-09-2022 8.57 13300 1260 6.5 12300 670
22-09-2022 8.63 13300 1190 6.9 1250 580
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. Manifest Number : 1886541

Date : 12/11/2022
Weight : 25.570 MT

. Manifest Number : 1887367

Date : 13/11/2022
Weight : 24.730 MT

. Manifest Number : 1887443

Date :13/11/2022

Weight : 31.000 MT
Manifest Number : 1888049
Date : 14/11/2022

Weight : 27.780 MT

Total Weight : 109.08 MT
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Annexure 3,

ETP Sludge Dispatched To TSDF
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ate Envire Private Limited [S3681]

o

3

To be forwarded
Committee,

by To be

gt
~t

Sender Mame

TML Industries Lid. [15812]

Address AT. & POST.PILUDRA,, TAL. JAMBUSAR, Taluka :JAM Distict:BHA Pin nq:391816
Contact Details  {9598508387 Kismat@tmlind.com fGPS Coordinates Lat :122,158949976473494 Long
172.85772323608398
Receiver's Details
State Gujarat nype of Facility Common TSDF
Facility Details  {Safe Enviro Private Limited [53681]
Contact Details 9510860178 info@detoxindia.com ! Lat :22.038579882827026 "

‘GPS Coordinates

Long:72.85685783252949

Receiver’s Certification of Receipt of Hazardous waste

Address 966 to 976, 1640 , 1045 to 1049,- Taluka :JAM Distict: BHA Pin n0:392150

Waste Details
Waste Details I~35~35.3~Chemical sludge  from waste water treatment
Waste Intended |LandFill ITcta! Qty ) 25.570MT Consistency |Solid
for

Transporter Details :

Name Khera Transport Co. ! Contact Details f9925065555 khera.transport@gmail.com
Address Near Cargo motors,Ranoli District :Vadodara Taluka :Vadodara

Vehicle Details .

GIOBAX6565 (IMEL No :862095058924702) | GPS Enabled Yes 'Type of Vehicle ,Truck

Ghanshyam Mishra Driver Contact No 7096621807
Waste Transportation Details
]Number of Drums 0

No of bags

Vehicle no

Driver name

12/11/2022 1:00PM
ETP SLUDGE SEND TO M/S Safe Enviro Private Limited~966 to 976,
1040, 1045 to 1049,- City :MAGNAD Taluka :JAMBUSAR
Distict:BHARUCH :

Sender’s Declaration

1. T hereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled - and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. T hereby declare that we have obtained membership of common facility / carried out agreement with
disposal/ actual use of hazardous waste,

TML INDUSTRIES LTD,

[R e
Abdiehna stdml et 10, Date:
Tal. Jambusar, Dist. Bharueh. \ D‘\u\ 29
C3TIN: 248ABCTO793K1Z7 -

gement of Receipt of waste
Date: | |

Loose Waste ] 25.570
0 .

Vehicle Depart.
Remarks

actual user for

Signature:

Kisma

&

4 P

o th gy
Fantory Maoananer

Transporter’s Acknowled
Stamp:

Signature:

Mo

Stamp: Date: Signature:

By scanning QR code, copy of transporter will be display. (All copy has same infermation)

88fadZaa-ub82~4d68-38ee-369633621:112 Page 1 of 1




1292

Safe Envire Private Limited [S3681]

Manifest No: S @Hy@
1887367 i
13/11/2022

ravded by the cocupier to the State Pollntion Control Board or

"y i

Committee,

Sender’s Details ]

Sznder Mame TML Industries Lid. [15812]
Address AT. & POST.PILUDRA,, TAL. JAMBUSAR, Taluka :JAM Distict:BHA Pin no:391816
Contact Details 9893508387 Kismal@tmlind.com GPS Coordinates Lat :22.158949976473494 Long

172.85772323608398

Receiver's Details

State Gujarat lType of Facility Common TSDF.
Facility Details | Safe Enviro Private Limited [53681]
Contact Details 19510860178  info@detoxindia.com GPS Coordinates iat:22.038579882827026

Long:72.85685783252949
Address 966 to 976, 1040 , 1045 to 1049,- Taluka :JAM Distict: BHA Pin n0:392150

Waste Details

Waste Details I~35~35.3~Chemical sludge from waste water treatment
;Naste Intended |LandFill Total Qty 24.730MT Consistency |Solid
or .

Transporter Details

Name Khera Transport Co. IContact Details ,9925065555 khera.transport@gmail.com
Address Near Cargo motors,Ranoli District :Vadodara Taluka :Vadodara
. Vehicle Details -
Vehicle no GI06AX6565 (IMEL No :862095058924702) | GPS Enabled Yes lTvpe of Vehicle  {Truck
Driver name Ghanshyam Mishra Driver Contact No 7096621807 }
v Waste Transportation Details

Vehicle Depart. [13/11/2022 12:15PM fNumber of Drums 0 Loose Waste ’24730
Remarks ETP SLUDGE SEND TO M/S Safe Enviro Private Limited~966 to 976, No of bags 0]

1040, 1045 to 1049,- City :MAGNAD Taluka :JAMBUSAR

Distict:BHARUCH

Sender’s Declaration :
1. Thereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled » and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. Thereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/

. 3
taddusivias Lid,

oy

For THIL indust

Date:
XY ] 22

Transporter’s Acknowledgement of Receipt of waste
Stamp: Date: Signature:

i?-,\ ﬁ.\] 2.2 g o

Receiver’s Certification of Receipt of Hazardous waste

Stamp: Date: Signature:

* By scanning QR code, copy of transporter will be display. (All copy has same information)

Print by 15812@&/11/2022 11:26:41 AM 725eccb1-e832-4b{0-8h68-bb3edd2d9ad6 Page 1 of 1
N 4
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Safe Envire Private Limited [53 681] ’ Manifest No: Copv 1
1887443 s
f 13/11/2022 T
Te be forwarded by Te be forwarded by the oceupier fs the State Pollution Conirol Board or
Committen,
Sender’s De
Sender Name THML Industries Ltd, [15812]
Address AT, & POST.PILUDRA,, TAL. JAMBUSAR, Taluka :JAM Distict:BHA Pin no:391816
Contact Details 9898508387 kismat@tmlind.com GPS Coordinates ' L2t :22.158949976473494 Long
172.85772323608398
Receiver's Details
State Gujarat l’fype of Facility Common TSDF
Facility Details | Safe Enviro Private Limited [53681)
Contact Detalis 9510850178  info@detoxindia.com GPS Coordinates Lat 122.038579882827026
Long:72.85685783252949
Address 966 to 976, 1040 , 1045 to 1049,- Taluka :JAM Distict:BHA Pin n0:392150
Waste Details
Waste Details I~35~35.3~Chemical sludge from waste water treatment
;Naste Intended |[LandFill Total Qty 31.000MT Consistency |Solid
or

Transporter Details

Name krishana roadline ICOntact Details 19925065555 khera.transport@gmail.com
Address GACL Ranoli road opposite BPCL petrol pump,GACL Ranali road opposite BPCL petrol pump District :Vadodara Taluka

:Vadodara

: Vehicle Details
Vehicle no GJ05AX2282 (IMEI No :358980100228627) | GPS Enabled Yes lType of Vehicle Truck
Driver hame " |Naseér bhai ) - | Driver Contact No - |9622628225
Waste Transportation Details

Vehicle Depart. [13/11/2022 1:20PM INumber of Drums 0 Loose Waste JBI.DOO
Remarks Safe Enviro Private Limited~966 to 976, 1040, 1045 to 1049, City No of bags 0

MAGNAD Taluka :JAMBUSAR Distict:BHARUCH

Sender’s Declaration

1. Thereby declare that contents of the consignment are fully and accurate described above by proper shipping name
and are categorized , packed, marked , and labeled ; and are all in all respects in proper condition for transport by road
according to applicable national government regulations.

2. T hereby declare that we have obtained membership of common facility / carried out agreement with actual user for
disposal/ actual use of hazardous waste.

Rdme Ritdééath Date: =0T

Tal. . v T

GSTiN , !o]n)zL_ ;

Transporter’s Acknowledgement of Receipt of waste

Stamp: Date: Signature:
\3\ \\\ N7 (1L

Receiver’s Certification of Receipt of Hazardous waste

Stamp: Date: Signature:

By scanning QR code, copy of transporter will be display. (All copy has same information)

Print by 15812 @ 13/11/2022 12:31:44 PM a96fefd7-514b-4b92a-9f5d-51b0937db2d Pagelof1l
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Confidential

At

M/s TML INDUSTRIES LIMITED
Plot no: 33,34,35,37 & 39 At & Po: Piludra- 391816, Taluka: Jambusar, Dist. Bharuch,
: Gujarat, India

NATIONAL PRODUCTIVITY COUNCIL
- (Under Ministry of Commerce & Industry)
E -5,G.1. D. CELECTRONIC ESTATE
GANDHINAGAR - 382 026
PHONE : 9179 23287343, 23287344

Website: www.npcindia.gov.in
Date: 07/03/2023

%

W
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Water Audit Report of M/S. TML Indusiries limited Jambusar, Bharuch, Gujarat

Acknowledgment:

National Productivity Council, NPC places on record its sincere thanks to M/s TML
Industries Limited. At & Po: Piludra- 391816, Taluka: Jambusar, Dist. Bharuch, for
entrusting the task of conducting Water Audit Study as per CGWA guidelines at M/s
TML Industries Limited. At & Po: Piludra- 391816, Taluka: Jambusar, Dist.
Bharuch.

We hereby express our sincere thanks to:

Mr. Kuldeep rathod (Executive -EHS)

Mr. Nilesh P Parekh (Sr. Manager -QA)

Mr. A.l.Motka (Dy. Manager-Egg.)

Mr. Liyakat Malek (Sr. Officer-utility)

Mr. Kalpesh Thakkar ( Sr. Officer-people care)
Mr. Mansukh Parmar (Officer Instrument)

From TML for their proactive support and courtesy extended to the NPC Team during
field study. '

We also thank other officials & Staff of M/s TML Industries Limited for their

cooperation and support provided during data collection. We are also grateful to all
those we interacted with during the audit who gave us operational insights.

RegrohalDirector Date: 07/03/2023
National Productivity Council

RD, Gandhinagar

M

National Productivity Council, Gandhinagar 2




Plot No-33,34,35,37& 39 At & Po: Piludra- 391816, Taluka: Jambusar,
Dist. Bharuch, Gujarat, India

RATICMAL PRODUSTIATY CLANEH.

NATIONAL PRODUCTIVITY COUNCIL

(Under Ministry of Commerce & Industry)
E~5,G.1.D. CELECTRONIC ESTATE

GANDHINAGAR — 382 026
PHONE : 9179 23287343, 23287344

Website: www.npcindié.gov.in
Date: 31/12/2021

e




vvater Audit Report of TML Industries limited Jambusar, Bharuch, Gujarat.

Acknowledgment:

National Productivity Council, NPC places on record its sincere thanks to
TML Industries Limited. At & Po: Piludra- 39186, Taluka: Jambusar, Dist. Bharuch,
for entrusting the task of conducting Water Audit Study as per CGWA guidelines at TML
Industries Limited. At & Po: Piludra- 39186, Taluka: Jambusar, Dist. Bharuch.

We hereby express our sincere thanks to:

Mr. Kismat Patel (Dy. General Manager - Operations)
Mr. Nilesh P.Parekh (Sr.Manager- Quality Management.)
Mr. A.LMotaka (Dy.Manager -Engg.Services.)

Mr. Kuldeep Rathod (Senior Officer - EHS)

Mr. Sandeep Padhiyar (Executive - People care) |

Mr. Malik (Officer- Utility.)

Miss. Ruhika Vaghela (Officer - EPD Dept.)

l'rom TML for their proactive support and courtesy extended to the NPC Team during
field study.

We also thank other officials & Staff of TML Industries Limited for their cooperation
and support provided during data collection. We are also grateful to all those we
interacted with during the audlt wh gave us operational insights.
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<7y
Regional Director
National Productivity Counci

Date: 31/12/2021

m.

National Productivity Council, Gujrat 2
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TML INDUSTRIES LTD

UNDERGROUND UTILITY
ENGINEERING SURVEY USING
GROUND PENETRATING RADAR (GPR)
FOR INTERNET CABLE LAYING
PROJECT AT SURVEY NO. 35 TO 47, 51
TO 55 & 60 A VILLAGE PILUDARA,
TALUKA JAMBUSAR, DIST. BHARUCH,
GUJARAT

JUNE 2020

Tt

“I7 Environmental Consultants

"*—;"w«.‘:-‘%} .
- NI g www.kadamenviro.com

Environment for Development
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Ref. No, TML/PIL/GPCB/002/2020-21 ‘ o INDUSTRIES 1Tp,
Date: 19" May, 2020 ‘

To, -

Member Secretary

Gujarat Pollution Control Board, ID-15812

Paryavaran Bhavan, Sector -10 A ' .
Gandhinagar: 380010 ) :

Sub: - Ground penetratin

g Radar (GPR) survey of our site M/s TML Industries
Limited- Unit- )

2020 at 12.00 noon at the VECL Auditorium at
Dhanora. i ’

Respected Sir;

With reference to above subject, we have allocate

tries Limited-Unit-} (ID: 15812) At.Piludara, Ta.Jambusar Dist.Bharuch to M/s Geocrate
Radar Technology Pvt. Ltd.Indian institute of Technology Gandhinagar.The copy of LOI

short time.

dated 19" May,2020.is attached as per Annex. A. P.O will be sending your office within;

Thanking you,

Yours faithfully
For TMIINDUSTRIES LTD. Unit-|

anager - Operations.
bove

A

Encl: A

Cc to: Unit Head-Bharuch _ : . IR .
Gujarat Pollution Control Board, : v
“Paryavaran Bhavan, Sector -10 A
Gandhinagar: 380010

N

ate Office : 601, "B" Tower Alkapuri Arcade, R. C: Dutt Road, Vadodara - 390 007, Gujarat, INDIA. Tel. : +91 265 23243:;:;0722 / g;.e 23: ;375; o1 3544 23,7229 : »
[11: At & Post : Piludra - 391 816, Tal. : Jambusar, District : Bharuch, Guijarat, INDIA. Tel. < +91 2644 237227 /8/ 73469}273563 F;x: <t 2603 ormsgn.
2] ; Canal Road, At & Post ; Karakhadi - 391 450, Tal. : Padra, District : Vadodara. Gujarat, INDIA, Tel, ; +91 2662 2 \ !

CIN: U74120GJ1989PLC012329 www.tmiind.com

amANcoannar

)
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Date : 19" May; 2020,

To, :

Geocrate Radar Technology Pvt. Ltd.

Indian institute of Technology Gandhinagar
Palag, Gandhinagar - 382355

INDUSTRIES 170,

Kind attn, : Ma&am Silky Agrawal

Sub ~ LOI For Ground Penetrating Radar

Reference : Commaercial offer dated pgth March, 2020,

Dear Madam, .

We are pleased to issue the order confirmation for subject ;;ackage to M/s Geocrate Radar
\(( -hnology with following terms and conditio;ws. Purchase Order will be issued shortly,

Scape of Supply:

Description Total Price

GPR Survey Fee Rs.2,40,000/-

Mobilization &Accommod:ztioq

Commiercial terms and Conditions :

1. Payment terms: 20% advance for mobilisation 60% after site work completion and 20% after
submission of report.

2. GST: 18% applicahle.

3. Billing address :

TML INDUSTRIES LTD
AT & POST - PILUDRA, TA : JAMBUSAR
DIST: BHARUCH

((’f“"arat ~-391816

GST NO - 24AABCTO793K127

Thanks & Regards,

For TML JNDUSTRIES LIMITED,

Jy. Gen Managhr .

26 1601, "B" Tower Alapuri Arcade. . . Dul Road. Vadadara - 390 007, Gujarat, INDIA. Tel. : +91 265 2343302/ 04, 234 13?5 2444 237208
& Post : Piludra - 331 816, Tal.: Jambusar, District : Bharuch, Gujarat. INDIA, Tel. : +91 2644 237227 / 8/ 237372, Tale » FaxF~ +‘9' o "6(;2 ; ;3321 i
nal Road, At & Pos! : Karakha - 391 450.Tal.: Padra, Distric! : Vadodara, Gujarat, INDIA. Tel.  +91 2662 273469/ 273563, Fax : +91 2 ‘ _

CIN: U74120641989PLC012329 www.Imlind.com j
Neannad wiath [ . aomNenannar

L
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

AT PUNE
ORIGINAL APPLICATION NO. 65 OF 2023 (WZ)

RAKESH PATEL .. APPLICANT
Vis
M/s LOXIM INDUSTRIES
AND OTHERS .. RESPONDENTS
VAKALATNAMA

KNOW ALL to whom these present shall come that we, the above named do hereby
appoint:
Saurabh Kulkarni, Prashant Bhat
Advocate Advocate

M/s.D.V. Kulkarni & Co., Advocates
420, Shaniwar Peth, Near Ahilya Devi School,
Next to Sudarshan Hall, Pune — 411 030,
Ph(O) 24459027
(Email) sdkadvocate@gmail.com

Hereinafter called the Advocates to be, M/s TML INDUSTRIES LIMITED
Respondents.6 Advocates in the above noted case & authorize them:

To, act appear and plead in the above noted case in this court or in any other court in
which the same may tried or heard.

To sign file, verify and present pleadings, appeals, cross-objections or petitions fee
executions review, revision, withdraw compromise or other petitions or affidavits or
other documents as may be deemed necessary or proper for the execution of the said
case in all its stages subject to payment for fees for each stage.

To file and take back document, to admit &/or deny the document of opposite party
To take execution proceedings.

And I the undersigned do hereby agree to ratify and confirm all acts done by the
Advocates or their substitute in the matter as my/our own acts, as if done by me/us
intents and purposes.
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AND I/We undertake that I/We or My/Our duly authorized agent would appear in
court on all hearing &will inform the Advocate for appearance when the case in called
IN WITNESS WHEREOF we do hereunto set,our hand to their presents the contents
of which have been understood by us on this® l?aay of September 2023

ADVOCATES
Signature

(RS cma)
Prres

I am not a member of Advocates Welfare Fund and therefore
stamp of Rs.2 is not affixed herewith.
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